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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY

Flfu,enth Session-
Date of Commencement ... May 27, 2019
Date of Adjournment . -~ July 4, 2019
Date of Prorogaﬁon . July 4, 2019 (At the conclusmn
' . of its sitting)
Number of sittings . 20 (Twenty)

PARTY POSITION OF FOURTE.ENTH KERALA LeGISLATIVE ASSEMBLY
(As on May 27, 2019)

Ruling _

3 Communist Party of India (Mam_ist) ' .58
Communist Party of India ' . 19
Janata Dal (Secular) | .03
Nationalist Congress Party - . 02

“Congress (Secular) : .3
Kerala Congress (B) ' . 01
"Communist Marxist Party Kerala State Committee .. 01
National Secular Conference - )
Independents. o .05
Opposition - o '

: Indian National Congresé _ e 22
Indian Union Muslim Leage - .17
Kerala Congress (M) ' . 05
Kerala Congress {Jacob) . ' ) |
Bharativa Janata Party : B )} _
_Indepcnde.nts ) . 01

" Total . 138
Speaker . 01

Grand Total '_' .- 139

*  Shri A.M. Ariff, elected member from the "102-Aroor” resigned w.e.f. 31-5-2019.
w  Shri Adoor Prakash, elected member from the "114-Konni" resigned w.e.f. 29-5-2019,
i Shri Hibi Eden, elected member from the "82-Ernakulam" resigned w.e.f, 31-5-2019.
Shri K. Muraleedharan, elected member from the "133-Vattiyocrkavu” resigned w.e.f. 29-5-2019
** Shri K.M. Mani, elected member from the "93-Pala” expired on 3-4-2019
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FIFTEENTH SESSION |




RESUME OF BUSINESS TRANSACTED DURING THE FIFTEENTH SESSION
OF THE FOURTEENTH KERALA LEGISLATIVE ASSEMBLY

The Summons dated May 7 , 2019 for the Fifteenth Session of the Fourteenth
Kerala Legislative Assembly was ‘issued to the Members on May 9, 2019. The

Session commenced at 9.00 a.m. on Monday, May 27, 2019 and adjoumed sine-

die at 10.39 am. on’ Thursday‘ July 4, 2019. The House met on the following
days, viz;, 2019 May 27, 28, 29 June 10, 11, 12, 13, 14, 17, 18, 19, 20, 24, 25, 26,
27, 28 and July 1, 2, 4 (20 days of sntmgs) The House transacted busmcss for
135 Hours 46 Minutes.

Obituary References

On May 27, 2019 the Speaker made reference on the demise of K. M. Mani,
Member of the 14* Kerala Legislative Assembly. Shri. Pinarayi Vijayan,
Chief Mister and the following Members representing various parties associated
themselves to the sentiment expressed by the Chair.

Shri Ramesh Chcnﬁithaia, Leader of Oppoéition -

Shri E.Chandrasekharan, Minister for Revénuc and Housing.
Dr. M. K. Muneer,

Shri C. K. Nanu,

| Shri P.j.Joseph,

Shri Thomas Chandy

Shri Anoop Jacob _ _ |
Shri Ramachandran Kadannappally, Minister f(‘..'l.'.POl'ts, Museurns and Archeology
Shri Q. Rajagopal '

Shri K. B. Ganesh Kumar

Shri P. C. George

. Asamarkof respect to the deceased, the Mcmbéfrs stood in silence for a while.



© On May 28, 2019 the Speaker made reference on the demise of former
Ministers V. J. Thankappan, V.Viswanatha Menon, Kadavoor Sivadasan and former
Meémber Rosanima Chacko. As a mark of respect to the deceased, the Members
stood in silence for a while,

‘Pelicitation _ _
On May 27, 2019 the Speaker -felicitated the four Members

Shri Adoor Prakash, Shri A. M. Ariff, Shri. Hibi Eden and Shri K. Muraleedharan
‘who have been elected to the Seventeenth Lok Sabha.

Panel of Chairmen

The followmg Members were nommated to the Panel of Chairmen for the
Session
1. Shri Chittayam Gopakumar
2. 8hri T. V. Rajesh
3. Shri N. Samsudheen

Queations_'

Details i’egarding the nui'nber of notices of questions received and the
- number of questions answered on the floor of the House are given in Appendix I

Correction of answer to Unstsrmd Questions

On May 28, 2019 Corrected answer and Statement to Unstarred Question
No.385 of the Thirteenth Session of the Fourteenth Kerala Legislative Assembly
was laid on the Table by Shri P. Thilotharan, Minister for Food and Civil
Supphes

On June 10, 2019 Corrected answer and Statement to Unstarred Question .
No.1024, dated 30-1-2019 of the Fourteenth Session of the Fourteenth Kerala
Legislative Assembly was laid on the Table by Shri T. P. Ramakrishnan, Minister
for Labour and Excise.

On June 25, 2019 Corrected answer and Statement to Unstarred Questidn ‘No. 94,
dated 28-4-2017 of the Fifth Session of the Fourteenth Kerala Legislative Assembly
was laid on the Table by Prof. C. Raveendranath, Minister for General Education.



PR RN 4 T S

3

On June 27, 2019 Comected answer and statement to Unstarred Question
No.2210, dated 13-6-2018 of the Eleventh Session of the Fourteenth Kerala
Legislative Assembly was laid on the Table by Shri Ramachandran Kadannappalli,
Minister for Ports, Museums and Archeology.

On July 4, 2019 Corrected answer and Statement to Unstarred Question
No.4414, dated 25-6-2019 of the Fifteenth Session of the Fourteenth Kerala
Legislative Assembly was laid on the Table by Shri G. Sudhakaran, Mlmster for
Public Works and Registration.

Motion for Extention of Time and Prosentation of Select Committee Report

On May 28, 2019 Shri A. K. Saseendran, Minister for Transport and Chairman,
Select Commiittee on the Kerala Metropolitan Transport Authority Bill, 2018
moved a motion for extending the period of the Committee till may 28, 2019 and
presented the Report of the Select Committee on the Kerala Metropolitan
Transport Authority Bill, 2018 on the same day. '

' Resignation of Members

On May 29, 2019 the Speaker informed the House that Shri Adoor Prakash,
elected Member from Konni Constituency had resngned his membership with
effect from May 29, 2019, :

On June 10, 2019 the Speaker informed the House that Shri K. Mﬁfaleedharan, .
elected Member from Vattiyoorkavy Constituency w.e.f. 29-5-2019, Hibi Eden
-elected Member from Ernakulam Constituency and Shri A, M. Ariff elected
Member from Aroor Constituency w.e.f 31-5-2019 had resigned their membership .
- from Kerala Legislative Assembly.

Announcement by Speaker

On July 2, 2019 Speaker mformed the House of the appomtmem of Shri K. Rajan
as Govt, Chief whip w.e.f. 28-6-2019.

Statement by the Minister for Finance and Coir:

On June 10, 2019 DR. T. M. Thomas Isaac, the Minister for Finance and -
Coir made a statement under the Direction No.1A of the Rules of Procedure and
Conduct of Business in Kerala Leglslanve Assernbly regardmg the points raised -
by the Leader of Opposition.
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Motion regarding the amendment in the Calender of Sittings

- On July 2, 2019-the House adopted the following rnouon moved by the
Hon'ble Chief Minister Shn Pmaray Vijayan:

_ "al@linieize Ca0@ m’lm:mnguums nEImemne ruesagmanymen
awontadlaflgan sewmzolm siwlezio cesn®] aimont 2019 @eoer 20mo
5% . oo samgg‘l@ogmﬂsei o2y  aqUeZhgDa  B¥1NSNI @Y oue
- @lmamieam.” ' -

Special Mentions

On May 29, 2019 the Speaker made reference on Shri V, K. Babu Prakash,
Secretary, Kerala Legislative Assembly who retires from Service on 31-5-2019.

On June 20, 2019 the Speaker made a reference in honour of Smt K. R. Gouri Amma,
who is the only living person among the Members of I Kerala Legislative
Assembly, on her 101* birthday. Shri Pindrayi Vijayan, Chief Minister and
Shri Ramesh Chennithala, Leader of Opposition associated themselves to the-
felicitation made by the Chair. Also the Speaker informed the House that the
Business scheduled on 21-6-2019 stand cancelled for enabling the Members to
_participate in the 101* birthday celebration of Smt K. R. Gouri Amma at Alappuzha
and the business on the same day. except questions have been posiponed to
' 5—7—2019 and the answers to the quest:ons posted for 21-6-2019 will be provided.

Adjoumment Motions

During the Session 18 notices of Adjournment Motions were received, out of
which one was taken up for discussion on 28-5-2019 as detailed below.

The Speaker informed the house that Shri K. S. Sabarinadhan and three other

Members had given notice for moving an- adjoumment motion regarding the
serious situation reported to have arisen consequent to the financial stress suffered
by the State due t0 the high interest rate of Masala Bonds issued through KIIFB.
As the Finance Minister expressed willingness to.discuss on the ‘motion, the
Speaker granted permission to the moving of the adjournment motion. The motion -
was taken up after Calling Attention and Submissions. DR. T. M. Thomas Isaac,
the Finance Minister replied to the points raised during the discussion. After his



reply the motion was withdrawn by leave of the House.
Details of notices of Adjournment Motions in respect of which consent was
withheld, aﬁer hearmg the views of Ministers concerned on the floor of the House
are given in Appendtx II.

Calling Attention

During the Session, 33 Statements. were made by M:msters under Rule 62,
details of which are given in Appendix III,

Matters raised by Members under rule 304

During the Session, 209 matters were raised in the House by Members under
Rule 304, details of which are given in Appendix IV,

Papers laid on the Ta_tble _
~ The details of Papers. laid on the Table are given in Appendix V.
Presentation of Reports '

The following Reports were presented on the dates noted é.gainst each.

1 | The Fourth Report of the Subject Commlttee I on the Scrutmy 28-5-2019 |
: _of demands of grants

2 |The Fourth Report of the Subject Committee-1I on the Scrutiny| 28-5-2019
of demands of grants

3 | 'The Fourth Report o the Subject Committee-II on the Scrutiny | 28-5-2019
of demands of grants : :

4 |The Fourth Report of the Subject Comrmnee-IV on the Scrutiny | 28-5-2019
"~ |of demands of grants . -

5 |Tne Fourth Report of the Subject Commlttee V on the Scrutmy 28-5-2019
of demands of grants

6 | The Fourth Report of the Subject Commlttce V1 on the Scrutiny| 28-5-2019 |.
of demands of grants




Committee on Public Undertakings

! 2 3
7 |The Fourth. Report of the Subject Commitiee-VII on the! 28-5-2019
Scruuny of demands of grants
8 |The Fourth Report of the Subjecl “Committee-VIII on the| 2852019
Scrutlny of demands of grams '
9 |The Fourth Report of the Subject Commlltee IX on the Scrutiny| 2852019
.of demands of grants
10 | The Fourth Report of the Subject Committee-X on the Scrutiny | 28-5-201%
of demands of grants .
111 |The Fourth Report of the Subject Commlttee Xl on the Scrutmy 28-5-2019
of demands of grams '
12 | The Fourth Report of the Subject Commitiee-XII on the|28-5-2019
' Scrutiny of demands of grants :
13 {The Fourlh Report of the Subject Committee-XIII on the}28-5-2019
Scrutiny of demands of grants :
14" (' The Fourth Report of the Subject Commlttce XIV. on lhe 28-3-2019
Scrutmy of demands of grants
15 | The Fifteenth Reporl of the Business Advisory Committee 26-5-2019
16 [The Report of the Subject Committee-XII on the Kerala29-5-2019°
Medical Education (Regulation and Control of Admission to
Private Medical Educalioual Institutions) Amendment Bill 2019
| 17 | The Sixteenth Report of the Committee on Private Members 13-6-2019
Bills and Resolutions
18 | The Third Report of the Committee on Petitions 13-6-2019
19 (The Eighty Seventh to Ninety Fourth Reports of the|18-6-2019
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20

The Sixth Report of the Committee on Government Assurances.

18-6-2019 |

21

The Seventeeth Report of the Committee on Private Mcmbcrs'
Bills and Resolutions

20-6-2019

22

The Fourth Report of the Fourth Kerala Expenditure Review

Committee with delay statements

24-6-2019

23

The Periodical Report of the Sanect Comlmtl.ee -VI as on 31

March 2019 -

25-6-2019

24

‘The Report of the Subject Committee' -VIon the action taken on

the recommendations contained in the Third Report on the

scrutiny of demands for grants for the Financial Year 2018-|

2019

25-6-2019

25

The Forty Sixth to Fifty Second Reports of the Committee on
Public Accounts

26—6—2019

26

The Periodical Report as on 3l March 2019 of the Subject

Commlttee -V

27-6-2019

|27

The Report on the action taken on the recominendations
contained in the ©  Third Report of Subject Committee-VII on
the scrutiny of demands for granis for the financial year 2018-2019

27-6-2019

28

The Periodical Report as on 31 March 2019 of the Subject
Comm:ttee- X

27-6-2019 |

29

The Report on the ‘action taken on the recommendations
contained in the  Third Report of Subject Commitiee- X on the
scrutiny of demands for grants for the ﬁnancial year 2(18-2019.

27-6-2019

30

The Periodical Report as an 3% March 2019 of the Sub]ect
Commlttee -XI1

27-6-2019

31

The Report on the action' taken on the recommendations
contained in the  Third Report of Subject Committee -XII on

| the scrutiny of demands for grants for the ﬁnancxal year 2018-
42019

27-6-2019 | .

1772020,
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32

The Periodical Report as on 31it March 2019 of the Subject
Comm:ttee -XIv

27-6-2019

33

The Repmt on the action taken on the recommendations
contained in the  Third Report of Subject Commitee XIV on
the scrutiny of demands for grants for l.he financial year 2018
2019 .

27-6-2019

34

The Periodical Report of SubJect Commnttee -IV as on 3]
March 2019

1-7-2019

35

The Report on the action taken on the recommendations
contained in the Third Report of Subject Committee -IV on the
scrutiny of demands for grants for the Financial year 2018-2019

1-7-2019

36

The Periodical Report of Subject Committee-V as on 3I* March
2019

l-7i2019

37

The Report on the action taken on the recommendations
contained in the  Third Report of Subject Committee- V on

1-7-2019

the scrutiny of demands for grants for the financial year 2018-|

|1 2019

38

The Report of the Subject ‘Committee- VIII on The Kerala

_ Finance Bill,2019

1-7-2019

39

The Periodical Report of Subject Committee -IX as on 3I*
March 2019

1-7-2(19

40

The Report on the  action taken on the recommendations

|contained in the  Third Report of Subject Committee -IX on

the scrutiny of demands for grants for the financial year 2018
2019

1-7-2019

41

The Nmety Fifth to Nmety Seventh chons of the Committee
on Public Undertakings

1-7-2019




32

contained in the  Third Report of Subject Committee -XI on| -

the scrutiny of demands for grants for the Financial Year 2018-
2019

1 2 3

42 {The Seventh and Elghth Reports of the Comrmttec on thei 1-7-2019
Welfare of Non-Resident Keralites

43 | The Periodical Report of ‘Subject Committée -1 as on 31* March | 2-7-2019
2019 o

44 |The Report on the action taken on the recommendations|2-7-2019

- |contained in the Third Report of Subject Committee -] on. the
scrutiny of demands for grants for the Financial year 2018-2019

45 |The Periodical Report of Subject Committee- 1T as on 3¥|2-7-2019
March 2019

{46 {The Report on the action taken on the recommendations| 2-7-2019

contained in the Third Report of Subject Committee- I on the '
scrutiny of demands for grants for the financial year 2018— 2019.

47 | The Periodical Report of Subject Commlttee -l as on 3k|2-7-2019
March 2019

|48 |The Report on the action taken on the recommendations 2-7-2019

contained in the Third Report of Subject Commiitee -IIT on the
scrutiny of demands for grants for the financial year 2018—2019

49 The Periodical Report of Subjcct Committee . -VII as on 3K 2-7.2019

© | March 2019 '

50 |The Report on the action taken on the recominendations|2-7-2019
contained in the -~ Third Report of Subject Committee -VH on
the scrutiny of demands for grants for the financial year 2018-
2019 .

51 |The Periodical Report of Subject Committee-XI as on. 3k|2-7-2019
March 2019
The Report on the action taken on the recommendations|2-7-2019 |
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53 | The Thirty Seventh to Forty First .Reporrs of the Local Fund 2-7-2019
Accounts Committee

54 | The Fifth Report of the Committee of Privileges and Ethics | 2-7-2019

55 |The Tenth Report of the Committee on the Welfare of|2-7-2019
" | Women, Transgenders and Children and Differently Abled

56 | The Periodical Report of Subject Commlttee ~XII as on 3F|4-7-2019 .
March 2019

57 {The chort on the action taken on the recommendations|4-7-2019
contained in the . Third Report of Subject Committee -XIII
- |on the scrutiny of demands for grants for the Financiat year
2018-2019

58 | The Fifty Third to Sixty First reports of the Public Accounls' 4-7-2019
Commmee '

59 |The Sixteenth to Elghteenth Reports of the Committee on|4-7-2019
: Environment

60 |'The fourth Report of the Committee on Welfare of Fishermen 4-7-2019
and Allied Workers

s amsideration of Report

The Fifrteenth Report of the Business Advisory Committee. was adopted by
the House on 29—5—2019

Govemment Resolutions (Rule.118)

(i) On June 17, 2019 D .T.M.Thomas Isaac, Minister for Finance and Coir
‘moved the followmg Resolution under ruie 118

@smlelenrd gascnegag 2o Hadtand  chppomiad ms::m‘laae_we’inn
BINERGT  0G0GEOT  MVMUNIMERBMINT. a0l mlidgmam@ln”  eviaom
S0oMmigH@In] aodladd] ammm  ueTunomy TIBAOI TS Sdamaow dﬂe:msa@am"
rruﬂa;m'l_-gcn_lmm‘: 230)8a0] MwEnem minaae algemgs munaiwl akoaftsl
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The Resolution was'unanimously adopted by the House

(it) On 4-7-2019, the Chief Minister moved the following Resolution. The
_Resolution as amended is as follows :
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The Motion as amended was unanimously adopted.

Rulings by the Speaker .

(1) On 12" June, 2019 the S_pf_:aker gave the following ruling regarding rule making
in time frame exercising delegated legislation from the part of Government.
Rulingl
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" "Ruling 2

On 13* Jine, 2019 the Speaker gave ruling on the Point of Order raised by -
Shri P C. George reIatmg to thc delay in gettmg answers of Assembly Questions.

"Ruling 3

On 17+ June, 2019 the Speakcr gave ruling on the Point of Order raised by
Shri M. Ummer and Shri N. Samsudheen relatmg to the delay in introducing and
. passing of Bills in respect of Ordinances .
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"Ruling 4 - _

On 19“"_ June, 2019 the Speaker gave ruling regarding the convening of
‘Government level meetings requiring the presence of MLAs, when the Assembly is
in Session. ' '

‘Ruling § _ _

On 25 June, 2019 the Speaker gave the foHowiﬂg Ruling oh_ the points of
order raised by Shri V. P. Sajeendran, that the delay in laying the
C M. Ramachandran Nair Commission Report in time frame.
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"Ruling 6 | | |

On 253 June, 2019 the Speakér gave the following Ruling on the points of
order raised by Shri M. Ummer, that the discrepancies in the notes prowdcd by
various departments for the scrutiny of demands for grants.
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"Ruling 7

On ¥ July, _20]9 the Speakeér gave the following Ruling on the points of
order raised by Shri M. Ummer, that the delay in laying of Papers on the Table:
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On ¥ July, 2019the Speaker gave the followmg Ruling on the poml of order
raised by Sri. K. V. Abdul Khader and Shrl P. T. Thomas regarding’ the pendency
in gmng answer to the questlons : : '
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“Ruling 9 _
| On F July, 20;?9 the Speaker gave the following Ruling on the point of order
raised by Shri M. Ummer regarding the K1 F B Audit: '
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 LEGISLATIVE BUSINESS
1. IBi]ls Passed: . '

The following Bills were 1ntroduced taken into conmderanon and passed by
the Assembly dunng the Session:

_ 1. The -Kerala Medical Education (Regulation and Control '_of Admission to
Private Medical Educational Institutions} Amendment Bill, 2019, (Bill No. 192). -

2. The Kerala Appropriation (No.2) Bill, 2019. (Bill'Nb. 204).
3. The Kerala Apprdpriation {No.3) Bill, 2019. (Bill No. 205).
4. The Kerala Finance Bill, 2019. (Bill No. 185).

Details -regarding the date of introduction and passing of Bills are given in
Appendix-1. The salient features of the Bills are given in Appendix -IL

H. Laying of Bills Assented to:
1. The Kerala Co-operative Societies (Amendment) Bill,2019. (Bill No. 178).
© 2. The Kerala Appropriation (Vote on Account) Bill, 2019. (Blll No. 184)
3. The Kerala Appropriation Bill, 2019. (Bill No. 180)

IIL. Reference of Bill to Subject Committee and Presentation of the
Subject Committee Report:

Two Bills were referred to the respective Subject Committees and the
Committee Reports of the same were presented to the House. Details thereof are
. given in Appendix-IIL. '
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IV. Reference of Bill to Select Committee and Presentation of the Select
Committese Report: _

The Select Committee Report of ‘The Kerala. Metropolitan Trahsport
Authority Bill, 2018 (Bill No.103) was presented on May 28, 2019.

V. Bills published and circuolated to Members:

In addition to the Bills mentioned under item I, Twelve Bills were published
and circulated to the Membérs. Details thereof are given in Appendix-IV,

V1. Financial Business:
1. Budget for 2019-2020

During the Fifteenth Session 13 days were allotted for the discussion on
Demands for Grants in the Budget for the Financial Year 2019-2020.

Out of 1466 cut motionsreceived,"??ﬁ Qf them were moved. There were
* 279 occasions for speech including reply by the Ministers in connection with the
discussion and voting on Demands for Grants.

The Assembly devoted 50 hours and 40 minutes for transacting financial
business relating to the Budget for 2019-2020 and the whole procedure completed
by 27-6-2019 (ie, full budget passed). The details are given in Appendix V and V1.

The Kerala Appropriation (No.2) Bill, 2019 in respect of the Budget for the
year 2019-2020 was introduced by the Minister for Finance and Coir, on
2-7-2019. The Bill was taken up for consideration and passed on the same day.
The House devoted 3 hours and 49 minutes for the buszness

2 Supplemcntary Demands for Grants

The First Batch of Supplementary Financial siatement for the year
2015-2020 was laid on the Table during the Fifteenth session. The First Batch of
Supplementary Demands for Grants were passed on 1-7-2019. The House devoted
" 4 hours and 24 minutes for the business.

- The Minister for Finance and Coir introduced the Kerala Appropriation
(No.3) Bill, 2012 in respect of the First Batch of Supplementary Demands for
Grants for the year 2019-2020 on 4-7-2019. The Bill was taken up for
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consideratiaon and passed on the same day. The house devoted Ihour 32 min, for
the business .

PRIVATE MEMBERS' BUSINESS _
According to the Calendar of Sittings for the Fifteenth Session of the
Fourteenth Kerala Legislative Assembly, one day was alloted for transacting

Private Members' Business viz.14% June 2019. During the Session, the House
devoted 99 minutes for Private Members' Business.

Private Members' Bills

During the Session, the Business on Private Members' Bills was transacted
on 14" June 2019 Motions for leave to introduce 5 Bills and the continuation of
disscussion on motions for leave to introduce 3 Bills were listed in the business.
Motions for leave to introduce all the five Bills came up before the House. All the
Bills were set apart for continuing the discussion. And out of the continuation of
discussion on motions for leave to introduce three Bills, one Bill was concluded
and withdrawn with the consent of the House. The remaining two Bills were set
apart for continuing the discussion.

The details regaring the name of the Member who moved the motion for’
leave to introduce the Bill and also the names of Members who were enlisted for
continuation of discussion on the aforesaid day is given in Appendis-] &
Appendis-1 respectively. '

Report Presentation

The Sixteenth Report of the PMBR Committtee relating to Private Members'
Business were presented and adopted by the House during the Session.

1. Questions of Breach of Privilege:

I The Speaker withheld consent to the followmg notice of the question of breach '
of privilege.

(BRI AV ;J(a.g ociganaimowl 30-8-2018-w" aadam”.
@omyc Tlonrue) TeAMoIE aidagl AQnIST alo@e ChH(3 EIRII0JU0
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II. The Speaker informed the House that the following notice of Question of
" breach of privilege was under conmdcratmn of the Chair. :

20-5-2019 -0 s)mmcaerzﬂ ammarm'lej]ael aacmm ) 0Mo (TOOMUIGT | dh@d il
aflemmoens MMABMABHD” OB’ CBEBIMa g’ roonmEMe @Rmod ool rudaenod
2100  CBI108RGHUIAN". DI@AIDMIMe AROD@ CRCISHICINTE LA
AWl @oem” e a0 gaumoe miglvemaricinan WAUMNaa} Ba0I0)0
monde'm,-ﬂmaaam" MIeTLOIMTE nHE TUIBI0Y eanTendd CROGRHWBAR0 MY
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- muoganynimliae  allerwig@ane:aumajo QDD moariaaw mn’xn,;raq;o
‘omflavale 160303 RElaRKo @RGH40dINE MigdRIMDag @A @1 51 all. @ErIadle
e Eraldineinaim smoglay” fadaflaflmon. meo” nadien) « wlnsmnaglessm’

Visitors |
_ ~ The number of persons who witnessed the proceedings of the Assembly
during the Session was as follows:
Public Gallery 11657
- Speakers' Gallery 12105
| Distinguished Visitors Gallery  : 158
Termination of the Session '

“The Fifleemh.'Session of the Fourfecnth Kerala Legislative- Assembly was
prorogued with effect from July 4, 2019 at the conclusion of its smmg vide
Notification No. 2479/Table-1/2019/Leg dated 5-7-2019.
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APPENDIX-I

STATEMENT SHOWING DETAILS OF QUESTIONS ASKED BY
MEMBERS DURING THE FIFTEENTH SESSION OF FOURTEENTH

KERALA LEGISLATIVE ASSEMBLY

| Number of Notices Received and Registered (29-5-19, 4-7-19)

! 10176
2 |Number of Starred Notices Received and Reglstered | 5279
3 Number of Unstan-ed Notices Received and Reglstered : 4897
4 |Notices Dlsallowed 73
5 Notices Withdrawn 7
6 | Number of Notices Admitied as Starred 4296
7 {Number of Not_icés Admitted as Unstan‘e(i 5?50
8 | Total Number of Notices Admitted as Starred and Unstarred 10086
9. | Total Number of Starred Questions in the Printed List | 570
10 | Total Number of . Unstarred Questions in the Pnnted List 6181
11 |Total Numﬁer’ of Questith 6751
12 | Number of Ahswgrs Received on Allotted days itself 2487
13 | Number of Answers Receiv;:d Late and Publishéd as per Bﬁlletin 3991
(Up to the publ_ication of Late Answer Bulletin on 18-7-2019) '
14 | Answers to be received 273
15 | Number of Questions Answered on the Floor 60

17/2020.
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Number of Half an Hour Discussion Allowed

1 2 3
16 [Number of Instances allowed to as Supplemeﬁtary Questions 394
17 | Number of S_uppleme_:lltary Quéstions Answex;ed on the Floor 445
| 18 | Number of Short ﬁqﬁce Questions Received 6
~19 [ Number of Short Noﬁce Questions Allowed 1
20 | Number of Notices Received for Half an Hour Discussion 0
21 0
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 APPENDIX-TT

CONSENT WITHHELD AFTER HEARI_NG MINISTER CONCERNED

SI. [Date ' [Name of - Minister who was Subject Matter ]
No. Member who }heard :
gave the
Notice
1] 2 3 4 5
1 |May 29, |{Shri K.N.A. Minister for|The  serious  situation
2019 Khader and | Genéral Education reported to have arisen in
' two . other| : the ' General Education
Members Sector consequent on -the
prepossessed  implementa
tion of Khader Commission
Report, without any proper
discussion and which will| -
Create confusion * and
administrative stagnation in
Education sector
2 |June10, |Shri L C.|Minister for/The . serious . situation
2019 ° |Balakrishnan - | Agriculture reported to have arisen due
and three other ' to the alleged failure of non
Members implementation of declared
morotorium of agricultural
loans and  attachment
procedures under
{SARFAESI Act initiated by
Banks which leads to the
increasing  smicide  of
farmers '
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3

4

5

June 11,
2019

Shii . Parakkal

i three
Members

Abdulla and

other

Chief Minister

_|the reported attempts to

The serious  situation
reported to have arisen
consequent to the murder
attempt of C.0.T.Nazeer,
who was an independent
candidate in  Vadakara
Loksabha Constituency for
I Loksabha Election and

sabotage the investigation

June 12,
2019

Shi V. P
Sajeendran and
three other
members

Minister fdr Revenue

and Housing

‘provisions * of The Paddy

The  serious  situation
reported to bave arisen due
to the decision taken by the
Government' to revoke the
Order issued by the District
Collector to reclaim 5.8365
hectare of paddy land which
was converted violating the

Land and Wetland
Conservation Act 2008

June 13,
2019

Shuri

K C.
"~ and
other

Joseph

Members

Minister
Finance and Coir

for

the bills,that had queued up

'to the Plan Fund allocation

The serious situation that
have arisen due to the
decision taken by the
Government to camry ovér

till March 31related to the
works utilizing the Plan
Fund of Local Self
Government Institutions for
the financial year 201819,

for  2019-20,which  will
hamper the implementation
of the current year's
projects :
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Members

2 3 _ 4 5
June 17, {Shri M. Vincent|Minister for Food|The  serious  situation
2019 and three other]and Civil Supplies |reported to have arisen due
Members to the alleged failure of the
Govemment to control the
hike in the price of essential
‘commodities including
vegetables -
June 18, | Shri V.T.|Chief Minister The serjous . situation
12019 Balram  and reported o have arisen
three other - |consequent to the
Members Government  decision to
' constitute Police
Commissionerates -with
magesterial power at Kochi
and Trivandrum and to the
growing indicipline among
- | the Potice force '
June 19, | Shri Sunny|Minister for Local|The  serious  situation
2019 |Joseph  and|Self Governments |alleged to have arisen due|
' three other|. ' to the suvicide of Parayil
Members Sajan,consequent 1o the
: denial of licence by the
Anthur  Municipality in
‘IKapnur . District "to his
newly built Convention
centre
Jume 19, [Shri  Sunny|Minister for Local|The  serious  situation
2019 Joseph and | Self Governments |alleged. to have arisen due
three  other to the suicide of Parayil
| Sajan,consequent to the

denial of licence by the|

Anthur  Municipality in
~ |Kannur District to his
_|newly - built Convention

centre
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1 12 3 4 5
10 (June 20, |Shri | Minister forThe ‘serious situation
2019 Thiruvanchoor |Fisheries, Harbour reported to have arisen due
|Radhakrishnan |Engineering  and|to the loss occurred 1o
and three other| Cashew Industry .- |Cashew board due to the
Members import of raw cashew from
Mozambique the violation
of the directions of Central
_ : Vigilance Commission
11 [June 24, |Shri K.M. [ Chief Minister The serious situation that
2019 Shaji -and three have arisen due to the
other Members reported move to spare the
' accused and to sabotage the
investigation regarding the
suicide incident of Parayil
Sajan, an NRI entrepreneur
at  Anthur in  Kannur
District
12 |June 25,[Shri V. D.|Chief Minister The serious situation that
2019 Satheesan and .|have arisen consequent on
three other the reported failure to bring
Merbers relief to the flood victims
even after ten months, due
to the failure of Rebuild
Kerala Initiative _
13 lune 26,/Shri  P.  T.!Chief Minister The  serious  situation
12019 Thomas  and : reported to have arisen due
' " {three other to the reposted increase in _
Members ' to custodial deaths in the

police station

state, including the death of
Rajkumar 2 - remand|
prisoner in Peerumedu Sub-
Jailwho  was  reportedly
tortured at Nedumkandam
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1 2 3 4 5
14 . June 27,|Shri C. Mammu| The .Speaker|The serious situation that
12019 |ty and three]informed the| have arisen consequent on
other Members |House  that the|the reported crises being| .
matter raised was|encounterd  in the|
not one of urgent|developmental activities of
public importance| Malayalam - University due|-
and it could be|to the alleged irregularities
granted  as *  ajin the acquisition of land
Submission '
15 [July l, (Shri V. D.| Chief Minister The  serious  situation
2019  |Satheesan and  |reported to have arisen due
| three other| to the alleged move to
Members ' spare the accured police
officials and to derail the
investigation  in  the
custodial death of Rajkumar
at Nedumkandam Police
| Station :
16 |July 2, |Shri V. 8§,| Chief Minister The  serious  situation
2019 - |Sivakumar and| : _|reported to have arisen| -
three other| among students and parents
Members due to the reported delay in
determining fee structure
for self financing Medical
and Dental courses in the
State
17 |July 4, {Shri  Shafi| ChiefMinister . |The serious sttuation that
2019  {Parambil and : has arisen due to  the
' three other{ reported increase in the
Members . cases of custodial tortures

in the State
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APPENDIX-TIT -
CALLING ATTENTION
Sl.| - Date Name of Minister who Subject Matter
N Member who | made statement
0. _gave the Notice
12 3 4 5
1r May 28, | Shri S.Sarma |Chief Minister |The necessity to undertake
12019 ' {the post flood reconstruction
| measures urgently and
without any complaints
|2 |May 28, | Shri Adoor Prakash ! Minister for{The necessity to start the
2019 {Health, Social | functioning of the Medical
Justice and | College at Konni
1 Woman and Child '
Development:
3 [May 29,(Smt.E. S. Bijimol | Minister for| The necessity to take strict
2019 : Transport . measures to reduce the road
accident rate in the state .
4 May 29,/Shri K. CJoseph |Chief Minister | The situation alleged to have
2019 : ~ |arisen consequent to the
decision to outsource some
projects undertaken by the
C-Dit to private institutions
{5 [June 10, |Shri P.K. Sasi |Minister - for|The necessity to take steps to|
12019 Revenue and|remove mud and sand
Housing sedimentsed in Dams in the
' state and to utilise the sand
obtained in that way in the
-construction sector
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1] 2 3 4 5
6 |JunelD, Shei T.V.Ibrshim {Minister  for |The necessity to. the
2019 - Health, Social |necessity to establish health
Justice and- institutions  and  allied
Woman  and |facilities in. Malappuram
Child district according to the
Development | population norms '
7 |Junell, iShri John |Minister - for {The necessity . to set up
2019 |Fernandez Local Self |efficient waste management
' | Governments mechanism in the State
8 |Junell, [Shri.- 'V, S. |Minister for |The necessity to take urgent
2019 | Sivakumar Revenue and |[steps for the safety and
Housing protection of the people-
living in the coastal areas of
the state considering the
probability of grave sea
erosion '
9 |June 12, [Shri James |Minister  for |The necessity to  modify
" 12019 |Mathew Health, Social |Central norms in accordance
Justice and | with the circumstances of
Woman  and the State 5o as to prevent the
Child Welfare |exclusion of the people who
are the beneficiaries of the
various State schemes, from
Ayushman Bharath Scheme

17/2020.
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Governments

1 2 3 _ 4 5 _
10 |June 12,|DR. N. Jayaraj |Minister for| The necessity to expedite the
2019 ' Revenue  and|surveying of the land tfo
Housing realise the Kanjirappally Bye
. Pags Project in a time bound
manner
11 [June 13,|Shri C. Divakaran |Chief Minister |The . necessity to for the
2019 ' : intervention to stop the
Central Government's move
to privatise the PSU's in the
State including Thiruvananth
apuram International Airport
12 |June 13, Shri Ancop Jacob | Minister for| The necessity to envisage and
2019 ' Health,Social implement a monthly pension
Justice and|scheme for acid attack
Woman - and survivors in the State
Child Welfare -
13 |June 14,|Shri M. Noushad } Minister- for| The necessity to take steps to
| 2019 ' .| Fisheries,Harbo |réopen the private sector|
ur Engineering| cashew factories in the State
. land = Cashew|which refuse to start funct
Industry ioning despite the implemen
| tation of revival package
14 {June 14,|Shi P.T. Thomas |Minister for| The necessity to constitute an
2019 ' ' Local Self | Appelate Authority to resolve
: ' “ithe pi'oblemé created’ due to|

the building
consiruction activities in the
State

" unscientific
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Archaeology

-1 2 3 4 5
15| June 17,|Shri M. Swaraj |Minister for|The necessity to  exert
 |2019 In._dustrics, "Sports | pressure  on - the Central
' znd Youth Affairsl' Government to recede from|-
.' . the move to privatise the|
|Central Public Undertaking
Industries in the State
16 [June 17,iShri Thiruvanchoor| Minister for: The necessity to commence
2019 Radhakrishnan - {Industries, the construction activities of
' Sports and|the proposed Sports and
‘Youth Affairs - | Research Centre at Chingavanam
|17 [June 18, |Smt. P. Aisha Potty | Minister for | The necessity to strengthen
2019 . Health,Social [the legal measures and to
Justice - " and broaden awareness progra
Woman and | mmes in view of the reported
Child Welfare |increase in atrocities against
' children in the State
|18 {June 19,|Shri A: N. Shamseer | Minister for| The mecessity to take
2019 Labour  and|stringent action against the
Excise reported increase in the use of
' narcotic drugs and the drug
traffickers in the State
19 |June 19,|Shri K. M. Shaji Minister for Ports,| The reported lag in the
2019 Museums  and|developmental - activities of

Azheekal Port in Kannur
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Khader

2 3 4 5
20 |June 20, Shri K. B.|Minister for| The necessity to prevent the
2019  |Ganesh Komar - [Public  Works|tendency of incurring loss to]
| and Registration | State 'ex;:hequer by some
| contractors who  fail to
complete RoadsiB_ﬁdges _
projects on time for want of
modern equipments
21 {June 20, Shri K.S. | Minister for The necessity to take steps to .
2019  |Sabarinadhan  |Higher Education, | solve the  reported
Welfare of | deterrioration of quality of
Minorities, Wakf|Engineering education and
|and Hajj | rising unemployment amongst
Pilgrimage Engineering graduates in the
State - |
22 |June 24,[Shi B.D. Devassy |Minister .  for| The necessity to complete the
2019 Water Resources {works of Idathukara link
. canal of Idamalayar Project
urgehtly L
231June 235,; Shri _ R.|Minister for | The necessity to safeguard the
2019 ° |Ramachandran |Industries,Sports | traditional industries of the
and Youth and|State
Youth Affairs
24_. June 25,|8hri K. N. A.|Chief Minister |The necessity to bifurcate the
2019

malappuram District
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1 2 3 -4
25 | Tune Shri B.Satyan |Minister _.-for The necessity to ensure job
26, ' Water Resources |security and to  provide
2019 ' minimum wages to the
: contract workers in Kerala
Water Authority
26 |June Shri Parakkal | Chief Minister |The necessity to complete the|
| 26, Abdulla ' Vadakara- Mahi Canal project
2019 of - Thiruvananthapuram-
Kasargod way urgently '
27 June 27,|Smt.C. K. Asha - | Minister for | The necessity for the urgent
2019 Industries,  |intervention of thc State
Sports and | Government to start over the
youth Affairs - { Hindustan Newsprint' Ld.,
' Velloor
28 |July L|Shri T. V. Rajesh | Minister for|The necessity o ensure
1 12019 Water ~ [coastal protection by
Resources 60ns_tmcting Breakwater and
Seawall in accoradance with
the recommendations in the
study report of the Madras
LLT.
29 |July 1,[Shri V. K. Ebrahim |Minister ~ for{The necessity to solve the
2019  |Kunju | Water " |problems reportedly being
Resources faced in the availability and|

distribution of drinking water
in the state
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Governments

1 2 '3 4 5
30{July 2,|Shri K.J. Maxy |Minister for| The necessity to rebuild roads
2019 : - | Fisheries, .[in Chellanam Coastal Area
|Harbour |urgently and to complete the
Engineering and | construction - of Chellanam
| cashew Industry | Fishing Harbour
31 (July * 2, Dr. M. K. Muneer |Chief Minister | The necessity to take steps to
12019 ' enable Non-Resident
' Keralites to cast proxy vote in
the forthcoming election to
Local Self Governments in
2020
[32{July 4,iShri C.  K.|Chief Minister |The necessity to take steps {0
2019 |Saseendran {build houses for all homeless
' ' | tribespeople and  plantation
workers in Wayanad district
33 1 July 4, Shri P. J. Joseph | Minister for{ The necessity to take steps to
2019 ' Local Seif | prevent depositing septage in
water sources and to construct

septage treatment plants in all
districts
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* APPENDIX-IV
MATTERS RAISED BY MEMBERS UNDER RULE 304

The Matters raised in the house by Members under Rule 304 as listed below:
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APPENDIXV
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: agyBeavsalbangnd’ (aweannaa)) esdavimaday’
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1 2 3 4

1 2019 11 |[eacg ovdgsamoel (srumglagae miicduleesgl
atjuge momencella MmBE @eleoam) eadastmaday’|

12 | 2019 12 | cinog agppabiwe cosamw) eoduimmday

13 2019 13 _ E Gavog alinfla’ qudqfimd” a.m‘hma%(mdn’lmmﬁ

' ansFaurdo)’ @I sopaypms @ mudqflovmy” @ranezd
_ @l cusuat’ asnuadar) acdavimadoy’ .

14 2019 21 | &) agemleaglg) sy’ (mafmaﬁ) eadarimaay

15 2019 22 |mdgeennier moessd  (egswol) (2-de maud)
sadaumaodons” '

Wednesday, May 29, 2019

The following papers were laid on the Table:

L (i) Papers as per rule 166(1): .

@a | .. & AEamIn om0

mod | il od ohwe
1 2 _ 3 | 4

1| 8272018 | she(a) mous T4H2018@meymae | 24-11-2018
2 92019 | sie(afl) s V2018 @epebangl. | 24122018 |
3 V2019 | o6 (apoap) maisd 198/2018/0an00 | 22-12-2018
4 | 362019 |ena(at) oo 220196u0%0 14-1-2019
5 | 622019 |om 6SHui¥2019-Vone | 1712019
6 632019 | meud 65V N2019-Waes, - 17-1-2019
7 64/2019 | maud 65Vn3/2019-I/anes: 17-1-2019
8- 1 652019 |mmus 65Van32019-IV/afs: | 17-1-2019

1772020,
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2 | 3 4
9 792019 | she(wmbgl) maud 188/2019/6n00 18-1-2019
0 | 822019 |sfa(agoag?) oo 14201960000 | 2912019
1 8Y¥2019 | si.e(agongn?) mand 15/201%0an0 26.1-2019
12 94/2019 | eil.a.(mndgl) mmud 130/2019/aant0 11-1-2019
13 1 10472019 | canse-am gy agy 1/12/2019-ga0%0 5-2-2019
14 | 1082019 |maus 32?25;...0me@ 22016/myeymoo | 8-2-2019
15 HY2019 | sfe.(aft) o 4/201%8a000 11-2-2019
16 | 114/2019 [m.e(agospms) mmud 19201%/an000 11-2-2019
17 | U82019 | she.(afl) omid 5/2019/0m000 13-2-2019
18 | 1472019 | moud c1l/29/2019/cnee: 19-2-2019
19 | 1482019 [sh.e(af.) mmd V2019 anst: ' 23-2-2019
20 | 1842019 |efe(wodgl) moud 604201%a000 | 2522019
20 | 18U2019 | eN.a(agoagn) maud 332019 am00n 7-3-2019
22 | 19072019 | qu..(an.) mows 3201800 e.0r 8-3-2019
23 1952019 | sh.0.(aospms’) moud Y2019/ N&agmod asl| 632019
24 | 2062019 | s @(all) mmus 6201%Yanos 1 73209 |
25 | 2072019 | omud aavoe-agrdiagmsing VI16/2019-can00| 1332019
26 | 21212019 | efla.(apongm) comsd 36/201%an000 8-3-2019
27 | 2132019 | ef.a.(mwdgl) maus 73H2019¢an00 7-3-2019
28 21512019 | moud G0 a)0n)Sing) 4/112/2018-Garrde | 15-3-2019
29 23072019 | av.p(@mys)) maud 1/201%emodes 22-3-2019
30 | 2452019 - | maud 61646/apaviapmiiag. 272015/ sanse | 30-3-2019
31| 26212009 1-3-2019

a.8.(aglong)ay’) mand 25/2019/aa000
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54

sl.@(a ) b §2019epdan).

i .2 3 4
32 | 26412019 |maus 60/m3/2019-Hanst: 29-3-2019 |
.33 265/2019 | mmid 60/t ¥/2019-11 /ansi 29-3-2019
34 | 2662019 | woud 60/IY2019-II fons: 29-3-2019
35 | 2672019 | moud 60/cNY 20191V /ans: ©29-3-2019
36| 2782019 | enle.(apoepr).mmid 45/2019/8600 342019
37 | 27912019 | en.a(@adg.) mmue 1007/2019/aa000 3-4-2019
38 | 2892010 |sile.(endgh) mmd 1068°201%aa0%0 10-4-2019
39 | 280/2019 |ef.e(enad) maud 1069/2019/aa000 10-4-2019
40 | 298/2019 | mwmud 0n0to-ndMingMieg /41201900000 | 17-4-2019
41 | 3042019 |se(ewégl) moud 1116201%6.000 | 17-4-2019 |
42 | 3062019 |sa.e.(emdgh) mmus 1070/2019¢a000 10-4-2019
43 317/2019 | sh.e.(amdd).) mmd 1158/2019/aa000 26-4-2019
44 | 3182019 | she(ondgl) oms 1160/201%ean00 - | 26-4-2019
45 | 3232019 | ene.(modgl) mme 11642019em000 26-4-2019
46 moud sflagav’ 5-541/2019 15-2-2019
47 | 10272019 |shiefeN) maud 2201%oaganl. 19-1-2019
48 | 134/2015 |0.8.(al) mus 6/201%angaol. 14-2-2019
49 | 2932019 . |si.e.(aft) moud %2019/0agas). 4-4-2019
50 | 9212018 |s.a(aft) mmud 39/2018 @l 20-12-2018
st | 162019 |eo.gdan) mmd 921201800 29-12-2018 |
52 | 32019 . |&ne.(an) mmd 22019 i 14-1-2019
53 56/2019 m.s._(aﬂ.)n:{méﬁ2019'w. - 19-1-2019
57/2019 2012019
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1 2 3 4
55 | 1442019 | mn.(an) memd 177201 7amdent 22-2-2019
56 | 1672019 | sfe.(all) moud 182019 amdan, 26-2-2019

ST | 2192019 |sne(an) mous 2120197mnden 14-3-2019
58 2212019 |se.(ai)) mmsd 7/2019@mdn, 21-1:2019
59 | 2372019 | av.glafl) maus 19/2019/0cimy 12-3-2019"
60 | 28%2019 |sfte(aft) mmud 22/2019emsen. #4-2019

61| 3202019 |sna(an) mous 2320000emeet. | 252019
62 |  330/2019 | sn.e.(egrongov)maud 4/201%agafegavi | 30-4-2010
63 | 92019 |sha(ah) mms 2201¥owayendast | 3112019 -
64 | 1262019 |se(ef) omid V2019 wapemtan. | 142-2019
65 | 72019 |mne(an) moud 48201800, 30-12-2018
66 | 302019 |ana(an) mms V2019som, 5-1-2019
67 |  5¥2019 |sfie.(al) mmus F2019/sach, 2212019 -
68 | 84/2019 |mile.(afl) mmd 4/2019/sod, 29-1-2019
69 | 11612019 |sa.(anl) maus 2720150 sacs. 24-1-2019
70 | 192019 |sna.(ai) mms 620190, 14-2-2019
7| 1622019 | sfa(a) mous Y2015 s, 19-2-2019
7201 1632019 | saal) moud 92019so0m. 19-2-2019
73 | 1642019 |ee(ah) mmus 10/2019eom. 19-2-2019
74 | 1652019  |sa(al) mmis 1V2019/som, 19-2-2019
75 | 2242019 |se(an) mmus 1520190, - 20-3-2019
76 | 2252019 |sne(an) mmss 16/2019sam, 20-3-2019
77| 182019 ' 21.2-2019

®.a(nll) mmsd 292019!53.&@“
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1 2 | 3 _ 4
78 | 1362019  |si.e(ah) aub 30/201H g 21-2-2019
79| 1372019 |efe(ah) maoud 3U2019/s0gmy 21-2-2019

80 | 1382019 | sh.e(afl) mous 322019/50gmv 21-2-2019
81 | 139/2019 |ete(ah.) mmsb 3¥2019sogms 21-2:2019

82 | 1412019 |mLa(an) oo 262019 sogms 14-2-2019
83 | 1502019 |ena(ah) mous 16/2019/mctct 20-2-2019
84 | 1542019 | she(aN) mmb 18/2019/acich. 20-2-2019
85 | 1322019 |sha.(af) moud 19/2019/asicd, 22-2-2019
86 | 15%2019 | ena(ah) moud 20/201%amcd, 22-2-2019.
87 | 1852019 |whe(an) maus 372019/, 7-3-2019
88 | 2012019 |eh.e(an) mmud 40/2019/gn. 12-3-2019
89 | 2022019 |sia(ah) mms 412019/ 12-3:2019

" 90 2@4;2019 | sf.an(ah) s 26/2019/amas, 7:3-2019
91 | 2082019 |sfe(an) mmus 422019%s0gms 13-3.2019
92 | 2092019 |se(nn) mmud 4¥2019soga 13-32019
93 | 2102019 |efe(an) mmd 44/2019/s0gm 133-2019
94 | 2012019 |sfle(an) mous 45/2019sogm 13-3-2019
95 | 2462019 |sta(an) maus S6/2019sogav 30-3-2019
96 | 2472019 |sna(an) moud SH201Wsogm 30-3-2019
97 | 2482019 |sN.e(ahl) maub 582019 sogav 30-3-2019
98 | 2492019 |ene(an) mous SH2019s0g0v 30-3-2019
99 | 25072019 |sn.efan) mmub 60/201F gy 30-3-2019
100 | 25U2019 |efa(aN) maus 612019/sgms 30-3-2019
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284/2019

2 3 4
101 | 2522019 |ene.(afl) moud 62/2019/s0gm 30-3-2019
102 | 25%2019 |she.(afl) maus 632019 sogav 30-3-2019
103 { 2542019 |efe.(al) moud 64/2019/sagam 30.3-2019
104 | 2552019 | sn@(an) maud 652019sogm 30-3-2019
105 | 2562019 |sfl.a.(afl) moud 66/2019/sogum 30-3-2019
106 | 3052019 |sle(ah) mous 682019/sogay 24-4-2019
107 | 3252019 |sne.(an) moud 7242019 sogums 452019
108 | 336/2019 |siLa.(ah) maus T6/2019/sogms 10-5-2019
109 | 1072019 | sle(ah)mms 02018agmt ol agasiglast ast| 29-11-2018
10 | 582019 |efe(an) mous 220190 | 2412019
{82019  |au.p(eruows) mmid 1022019 ®a0 28-1-2019
12 | 892019 | mu.g.(mvowa) maud 10¥2019 e 28-1-2019
13 | 1302019 | ene(at) maus 04/201%sem 16-2-2019
4 | 13V2019 | sfe(an) o 05201960 16-2-2019
115 | 1372019 | sle(an) one 620190 16-2-2019
16 | 149/2019  |s0.@.(agongmy?) mmud 16/201%/aem 22-2-2019
17 | 1542019  [sn.@(an) oo 07/201%/aen 26-2-2019
HS | 1782019 |sfla(an) mmue 082019z 6-3-2019
9 | 2312019 - | s (agiongmit) maud 28/201%6en 25-3-2019
120 | 2572019 | sile.(agoapms) maud 32/201%/asi 28-3-2019
121 | 2582019 | sh.e.(agonge?)) maid 33/201%anr 2832019
122 | #.a.(afl) moud 12/2019/ca0 11-4-2019
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1 F 2 3 4
123 | 2852019 |sn.e.(al) moud 13201%aer 11-4-2019
124 | 3352019 |sf.a(an) mme 16/2019aexn 852019
125 | 202019 | se(an) moe V201%/agrsoman. 14-1-2019
126 | 1D/2019 | sne(a)ome Y2019/oafBingins wongest, | 6-2-2019
127 | 1232019 | sl (ajons 42019/apallnge coogyest | 13.2-2019
128 | 21672019 |sfl.a(a) mous 6/201%muer 11-3-2019
129 | 2682019 | sfe(an) manud 42019 ngrsomast 342019
130 | 702019 |sne(an) mmis 132019/ghun, 22-1-2019
131 | 162019 |sfla(al) mous 3572019/, 27-2-2019
132 | 1802019 [sia(an) maud 36/2019/ghun, 5-3-2019
133 | 2002019 |s.6.(an) o 39/2019glann 11-3-2019
134 | 2382019 [s0e.(ah) moud 4972019 28-3-2019.
135 | 2392019 |sie(an) oo SO2019/gia 28-3.2019
136 | 2402019 |sn.e.(an) oous SU2019%g1aut. 2832019
137 | 2412019 |ena(an) maud 5220190 2832019 |
138 | 2422019 |siLe.(af) maus SY2019/gwn. 30-3-2019 |
139 | 24¥2019 |efle(a) mond S42019/gIost, 30-3-2019
140 | 2442019 | se.(ah) moud SY2019giun. 30-3-2019
141 | 2992019 |she(ah) ot 67/2019ghous. 9-4-2019
142 | 6392018 | arv.o(@mas) moud 70201800000 | 2882018
143 | 7602018 |sia(ah) moue V2018 egatmind, | 29-10.2013
144 | 5472019  |sn.a(ah) o 14120190, 241-2019
145 | 702019 . |se(ah) moud 202019, 28-1-2019
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1 2 | 3 4
146 | 7272019 |sia(an) maus 21V2Z019/gh 28-1-2019
147 | 952019 |sfefan) mmus 13201%gemiers. | 29-1-2019
148 | 972019 |sh.e.(afl) moué $/2019pctmiced. | 18-1-2019
149 | 982019 |sfa(an) maud 92019 agcdmiend, 18-1-2019

150 | 992019 |en.e(an) moud 12/2019/mpctenniond. - | 23-1-2019
151 | 1052019 | sfl@(ah) moud 14/2019gmmNend. 1-2-2019
152 | 1062019 |sfe(ah) mons 14201%agctmilend. | 1:2-2019.
153 | 10972019 | v.g(@oas)) moud 15/2019/6movias 5-2-2019
154 | 172019 |sfalan) oo 242019/, ' 13-2-2019
155 | 1222019 |sna(an) omi 1/2019mpaknnond. 231-2019
156 | 1272019 |en.e(a.) maus 2772019/ glasn. 15-2-2019
157 | 1332019 |sflefal) maus 2872019/gkun. | 16-2-2019
158 | 14072019 |sle(a) ooud 34201%ga. | 22-2-2019
150 | 169/2019 |en.e(ah) moud 19/201%apatenfiond. | 22-2-2019
160 170/2019 | sl.e.(al.) maud 172019 gadmNend. 20-2-2019

161 | 1772019 |sfe(an) ooud 182019/ patmAiend. | 21-2-2019
162 | 2232019 |sN.e.(an) moud 46/2019/ghasn. 21.3-2019
163 | 226/2019 |sn.@.(aN) mmd 2U201%apuimians, | 12-3-2019
164 | 2272019 |se(ah) mms 22/201%gcmiend. | 14-3-2019
165 | 2342019 |sfis.(a) ;o 4772019/ 27-3-2019
166 | 2352019 |sfe.(af.) mass 482019, 27-3-2019
167 | 26¥2019 |s0.e(all) momus 30/201%ngatnliend. | 30-3-2019
168 |  276/2019 |sn.e(®ndgl)mmus 3372019 apaimiiend.

14-3-2019
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169 | 2772019 |sAe(el) o 27201 petenfiand. | 26-3-2019
170 | 2922019 | sfl.&.(af.) moud 20/201%spmenliand, ~ | 28-3-2019
171 | 30972019 | s0.6.(a.) moud 332019/ npodennimnd. | 9-4-2019
172 | 3242019 | sN.a(ah) mad T2019/s0gmy 452019
173 | 1552019 |sf.@(aponpy) maus 8/201%mapat. | 15-2-2019 |-
174 | 1562019 |sfl.e(ngonpms) omd H2019magast. | 15-2-2019
175 | 1572019 | sfl.a(afl)maus ¥2019mgec® milagavent, | 12-2-2019
176 | 1682019  |sfle(all) mmud 42019 miegos 1-3-2019
177 | 1722019 | sfe(af.) moud S2019aslegas. 1-3-2019
178 | 1792019 |sie(ah) mmd #2019 egat. | 532019
179 | 1882019 | sfi.@(apongm)maud 12/201%flageust. | 1-3-2019
180 | 3002019  |efe(an.) maud 10/2019/aulagas 17-4-2019
181 | 92412018 |ef.@.(a) maud 90/2018/ b, 21-12-2018
182 | 342019 |sfl@.(ah.) moud H2019/amo-aont ' 16-1-2019
183 | 44/2019  |sN.@(af) oorud H2019/e80-G0nt: 612019
184 |  8G/2019 |mla(al) mas 10/2019/600-80ak 2112019
185. | 1032019 | sfla(a.) mand 152019/cas-aonl, - 4-2-2019
186 | 1242019 |sfe(al) omid 17/2019/ae-@3al! 11-2-2019
187 | 1252019 |sil.e.(af.) b 182019080k, 11-2-2019
188 | - 1282019 |sile(afl) mopd 1372019 cao-aont: ©30-1-2019
189 | 12002019  |sla(an)) moud 16/201906:0-00at 7.2.2019
190 | 1452019 | ml6.(an) mms 14/201%660-00ak 3-2.2019
191 | 14672019 | sfla(afl) mous 2U2019/060-a0at 18-2-2019

17/2020.
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192 | 1582019 |sfei(an) moud 19/20190mo-aont 18-2-2019
193 | 1732019 |@na(ah) moud 232019000 monk 25-2-2019
194 | 17772019 | sne(afl) mmus 20/201%0m0-cont: 1872-2019
195 | 214/2019 |sl@(al) moud 24/201%/6e0-cont 28-2-2019
196 | 21772019 - |sA.g.(n) aud 26/2019009-80af 6-3-2019
197 | 2182019  |ana(an) mod 272019 s sont 7-3-2019
198 | 220/2019 | s0e(a) 0oud 33201%080-g0n 20-3-2019
199 | 2592019 |sile(af) moud 25/201%060-00ak 5-3-2019
200 | 260/2019 |ane(a) omud 3V20190e0-m0ak | 932010
201 | 2692019 " |s.e(nfl) maud 34/201%080-gonk 22-3.2019
202 | 27002019 |eflen(ah) moud 382019 emo-@oal 28-3-2019
203 [ 28012019 | sfle(ah) mmié 422019 emo-@oal 5-4-2019
204 | 7 28V2019 | sila(all) ;s 43Y201%em0-aont 54-2019
205 | 286/2019 | ee(af) maud 35/201%060-aons 22-3-2019
206 | - 28772019 | #.0.(aN) omud 40/201¥0m0-c0nt 30-3-2019
1207 | 3012019 |ste(an) o 3920196m0cant 30-3-2019
208 | 302/2019 -|ma.(af.) maud 47/201%eemr-aonl 842019
209.| 3032019 |sa(an) mmud AV201%co0-03ak 1-4-2019
210 | 3082019 |sle.(afl) mns 48/201% 6:0:9-6300 1" 10-4-2019
21 | 852019 |sna(an) mms 22019 sgeisgavsiont | 20-1:2019
212 | 10V2019  |ef@(a) maus /2019 agetapavsius. | 24-1.2019
23 | 1072019 |sne(an) mrus 32019/ 2@Bogoviat. | 21-1-2019
24 | UY2019  |efe(an)mms 1072019 apetagrvaias, | 13-2-2019
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3

1 2 | 4
215 1152019 | av.p. (6m /s) Mo 7/2019m.au1.8.q1, 30-1-2019
216 | 14272019 | s0.@(aN) maus 2019 agalagausian, | 5-2-2019
A7 | 1432019 |sa(a) maud 92019 apedegavisiast. | 522019
218 1752019 | ei.e.(af.) moud 132019/ apaBagovdan.| 22-2-2019
219 | 18672019 | aN.0.(nf)mad 1272019/ agedagersifion, | 22-2-2019
220 | 19U2019 | sfl.e.(af)mmid 1472019 agatagmisian, 27-2-2019
221 | 196/2019 |s.e.(a.) ;aud 1772019 apeagaveian.| 2-3-2019
222 | 1972019 |s0.@.(af) maud 182019/ apebapovenion.| 2-3-2019
223 | 1982019 |she(ah.) moud 19/2019 apcdagaviiianl.| 6-3-2019
224 | 1992019  |sh.@.(af)mmud 20/2019/ apolagavsdian. | - 7-3-2019
225 | 2322019  |sf.e(aN)mmus 2U2019/ aguepovefias). | 16.3-2019
226 | 2332019 |sn.e(af)maus 24/2019/ agadagauriont. | 21-3-2019
227 | 26V2019 | sha(aN)omus 232019/ agaagrusiant | 21-3-2019
228 | 29072019 | ef.@.(afl)moud 2572019 ag@agavidiant. | 21-3-2019
229 | 2952019 |sfie.(at)maonsd 26/2019/ agadagrviav. | 30-3:2019
230 | 2962019 |sfes(aN)moud 2712019/ ngagavesionn. | 30-3-2019
231 | 4352018 |sfe(nl) omd 12/2018/gui&anos 11-6-2018
232 | 1592019 |ane(ah) mauh 2201Wogecainst, | 1322019
233 ) 160/2019 | si.e(an) moud 10/20190gac&anion), | 23-2.2010
234 | 183209 |sha(al) oo 12/2019ngacRafint. | 232019
235 | 3152019 |ene(all) omue 192019 apac&atict. | 20-4.2019
236 | 3162019 |sne(afl) mnud 202019 apasatiant. | 252019
237 | 84R/2018 | efe(ah )mout 1/2018/agroct& ey npa . | 17-11-2018
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238 | 552019 |sne(af) moud V201¥agepafost. 14-1-2019
239 | 11072019 |av.p.(@oaysaie) moud 12019/aimo 31-1-2019
240 | 2052019 | she.(aM)ond 412019npacBewoypgcd sl | 7-3-2019
241 | 2202019 | sila(ogeng)oms F201agaieseypaios, | 22-3-2019
242 | 2362019, |se(al) ooud H201%ame 6-3-2019
243 | 2822019 |sfle.(af.) wmud H2019agafmartaged. | 27-3-2019
244 - 0 2076/gnd&EV201T/ aanprvpmdn. | 26-10-2018
245 | 5442018 | en.e(emdgl) moud 136/2018/ il 24-7-2018
246 | 1932019 | sfe(af) mous 2201%aid 26-2-2019
247 | 1942019 |sa(an) mms H201% s 26-2-2019
(ii) Again laid on the Table : |
B2 | agm.end. & ofigIn o]
s ®mid mmid ' o)
i 2 3 4
1 142019  |sfha. (@dgh) oo 80/201%/aa0% 7-1-2019
2 432019 |sie. (amdgh) maud 54/201%m000 6-1-2019
3| 452019 | maud 61646/agmungavag. 22015/ana0e | 18-1-2019
4 | 512019 sfafafl) maud V201%0n00o 14-1-2019
5 42019 | sia(ah) s 22/2018/ongai. 18-12-2018
6 | 9522018 |sha.(an) maud 215/2018sogm 3112-2018
7 322019 | s0.e(aN) moud 62019, 16-1-2019
8 | 3%2019  |sn.e.(af) maud 720190 16-1-2019
9 4%2019 | @lanfall) mnud 112019 sogm 19-1:2019
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1 2 3 4
10 | 4972019 |sie(af) moud 12/201%s0gm 19-1-2019 -
11 7612019 | sfl.e.(all) maus 152019/ sogay” 28-1-2019

12 | 772019 |seal) mmud 16201%sogay 28-1-2019
13 782019 |80.a(afl) maud 172019 sogars 28 1-2019
14 79/2019 m1.a3.{all.) m_crﬁd 18/2019/sagymny® 28-1-2019
15 | 80/2019  |sfle(aN) moud 19/2019/sogmv 28 1-2019
16 | 8/2019 |sfle.(ah) moud 22/201%sogms 29-1-2019
17 | 922019  |sa(all) mous 23/2019/sogmy 31-1-2019
18 | 6022017 |sfe (afl) maud 612017 agali | 20-9-2017

e.ghn‘tumuémﬂ.

19 | 352019 |she. (afl) maus 22019 | 161-2019
20 | I¥2018  |sfe.(afl) mond 20/2018 gl 17-12-2018
21 | 442019 |efle(an.) mous ¥2019/gla, 16-1-2019
22 | 422019  |sNa(an) oo 4/201%glan. 16-1-2019
23 | 522019 |sflean) moud 10/2019gas. 18-1-2019.
24 | TIU208  |snefaf) mous 90/2018geteiend. | 10-8-2018

25 | 908/2018 |sf@.(af) maud 108/201%/apotmiend. | 13-12-2018
26 52019 |av.g. (@04t maud V2019 emavial 1-1-2019
27 | 272019 [sfa(at) omd 01V2019/gIun. 14-1-2019
28 | 282019 - |esle.(af) moud 0272019/l 14-1-2019
29 | 312019 |sne.(an) mmd 4/2019agoimiand. 9-1-2019
30 | 50/2009 |sie.(all) mmud 6/2019/agaianNmod. 12-1-2019

i §2019 | se(all) o 12019 magu. 412019
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32 172019 |ov.g.(af.) moud 20/2018/80qnana, 20-12-2018
33 V2019 |sia.(al) moud 178201860 ot 21-12-2018
34 | 22019 |ee(an) moud 1792018080800k 21-12-2018 |
35 12/2019 | sh.e(afl) mnud 4/201%0e0-a0as  * 7-1-2019
36 19/2019 | sila(all) moud 1752018060 aoat, 18-12-2018
37 202019 |s.e.(adt) maud 176/201% ceo-a0a 18-12-2018
38 22019 |sil.afaf) maud 1772018/ cao a0l 20-12-2018 |
39 | 222019 [ee(afl) moud 180/201%/ca0-gont: 21-12-2018
40 | 232019 mle.(aN) mod 1812018/ 6o-m0nt. | 22-12:2018
4] 24/2019 . | efl.e.(ad).) maud 184/2018/0a,0-500k 28-12-2018
42 25/2019 | en.a.(an) moud 185/2018/0@raont, 30-12-2018
43 66/2019  |efl.g.(al) maud 82019 0m0-830r, 14-1-2019
44 | 672019  {sha(af) mmms 52019/a80-a00r: 14-1-2019
45 68/2019 | ef.a.(afl) maud 72019683500t 14-1-2019. |
46 | 69/2019 m.a.(a) maud 12019/ awd soal 21-1-2019
47 | T¥2019  |sa(all) mausl201%emowont: 21-1-2019
48 87/2019  |an.a.(an) moud 6/201%cao-aonr 1 1412019
49 152019 | sa(af.) mmd 9V2018/ ag@agavisiann:| 14-12-2018
50 39/2019 | sfl.en.(ngioadav’) maus 172019/ 31-2019
pRBagoveiasl.
51 40/2019 | sl @{agandons’) mensd 272019/ 31-2019
aQ@apavEAun, : _

Il. The answers to the following questions a]oﬁg with the statements
showing the reason for delay in submitting them under Rule 47(2):

- Assembly Session Unstarred question Number
13 9 3602 '
13 T 2829
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14

13 13 3963,4026
13 14 BE
13 15 112
113 16 - 1128, 2091
14 12 2771
14 4 14,2345,3779
114 5 364,2091
14 7 1,2034
14 9 24,402,1974,3208
14 10 387,3458,4204 |
14 15T 40,132,208,1980,3363,3382, 3484, 3882, 4045
14 13 7,11,51,55,82,85,91,97,108,117,120,121,136,144,147,
148,160,161,198,376,711,1414,1422,1673, 1681, 1765,
1956,1998,2004,2007,2019,2022, 2043, 2050,
2052, 2091,2107,2140,2409,2600, 3260, 3303,
3328, 3330,3599,3603,3620,3784, 3785, 3787,
3791, 3849,3909,3920,4309,431], 4312, 4315,
14326
14 7.14,34,35,53,54,55,59,63,67.68,73,76,90,96,98,

101, 110,112,113,116,118,121,122,125,127,131,137, 142,
144,147,149,168,171,196,205,208,211,248, 250, 251,
254, 295, 308, 1314, 1391, 733, 762, 801, 803,
804, 1728, 1731, 1866, 1872, 1891, 1895, 1897,
1905,1932,1946,1961,1970,1978,1983,1985,2000,
2038,2062, 2063,2125,2258,2284, 2285, 2461




IIL. Reports of Various Institutions :
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| @somnay meanaans

@0 Glenjodgloan)
. uN%a Mo
mauad _ dnito . (PE0no

1 2 3 4

1 DANLs’ B3as" mcmﬂ‘bmﬁ‘ 2015-16 aisdeaflay 0lGajods”
o wowmieadg”

2 |Sancde aflamlos al@dmy] 2003-04 adaile ceqpds
efialgay”

3 jSInncdaye mflanlow” al@m) _-2004—05 alodnsile 0laajods’
eflagay’ '

4  |oawdesoend ey 2016-17 andafls oleqdg’
aruaelg’ efalgay’ '

5 |scucdad a@0aftadl 201718 Bl 0164J08s”
adaclaasin” eflalgay” :

"6 |eomlatoow) . aeesdedl 2017-18 daifla 016qjodg"
Band@ afoflcwaing| :
s:smﬁ:_)gm'l

7 joang awd emavlengl 2017-18 | andsie olagpdge eemoaage
eAamIw] eemdo” '

8 |niveage @eonI ags] 2016-17 andayle, olegjods’
GiaJaromlou’” @ :
efigdlgay’ '

9 |aoessge @wawe agg] 2017-18 odalldn Olas ods’
Siajomumitou’’ M) ' '
eflglgay’

10 |emog duomunom @i, 2017-18 andadla daqjods’
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1 2 3 4

11 |emeg ouomunom  wh@aksl 2017-18 aywly’ Nogjody”
ERSIRIIMY SNl ' :

12 |ogd  sigp erlu'«sai 2015-16 { @guméa; aalg” eq jodg”
mudaiaomy’ aremacigl : '

13 |saogwo slep efives 2016-17 ajetyd 8ol dlegods’
mudafiruay” apemoniy)

14 |esmeg codacioy, aransas 2017-18 andaaila; teqjdg”

15 jeoonwtd® &  eyhuwmoy] 2016-17 | andade tagjodgo eamaadgo
S foRa] eeodq|enmmd s

. |®9ad’ emeg efalgon” _

16 [es0g agpoeme) emolengl 2012-13 asuiigh dleapds” 1
(XTI M © GaMemlu : j
cmidoy’

17 |ewog owagls ®ldzooemn| 2014-15 andalls olegds”
omIeng) eosin CauBas : '

18 |eang oagls midemsm) 2015-16 andeale dlagods
amIFiengt eone eyrday’ : o

19 |econg e@s5ls  midazosm| 2015-16 . ayudly’ olenjods’
amowleng) eama cenduy” ST

20 |es0g aademn emoRangl  2016-17 dmalla dlogodge MRy’
&smm_cmw’l Genuadan” legjodigo

21 |eang - oagels egogo| 2016-17 ARG dlenjadge @joudomm
amIFlengleamariw] 2017-18 oleqjadge
genioday” o

22 |socd@pd ooy & 201718 | an 618 jodge QlaBale
adtilencioy” enalgar” atfinontayes e'cmg'bmgo

17/2020.
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v 2 .3 4
23 lemog @mvg, sosupsl, ol 2017-18
. mmmn:ig i.am&ﬂun 500D Miapdge MWK
oo mcrﬁoago
24 laang  eqyg” ‘ avlafol 2014—15 (37 1 P31 Y tﬂcrtptag"-
MDY GmIBalco '
eflzlgau .

25 |eamng §Nave eacaieintoadf| 2012-13 adaNa Noglodge @smaaa:g::

mo&g&am eﬂm’igaﬁ‘

26 [emog cqug weigloigy  2016-17 .onc&m'la. olegjods’
-[emdad” aflalgou”

27 |amog oqg megloig] 201718 andaile, Nagpds

200001901 d:oxinand

IV. The Secmm:y laid on the Table, the foﬂowmg Bills: passed by the
Assembly and Assented to by the Govemor:

@3a | oo | maud| . i rérig,gﬂmag Gala’
Lol e

1 209 1 1 {2019-00 coog 8&:0-adg 3091l omnmgﬁm”(msem@'i)
. g

2 2019 2 |2019-001 camog woamlewaw _(ccmS’ @0l @ROHDE)
N '

3 712019 3 [2019 00 smeg wmatmleoon LV
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Thursday, June 13, 2019
The following papers were laid on the Table:

L(i) Papers as per rule 166(1) -

BHa gV @@, afleenimoien

maud s;..mcmcs tnoud - ®ow]
1 2 3 4

1 | 2702019 |sn.e(@nagl) mmxd 929/201%ean00 26-3-2019
2 | 272200 sl (@ag.) mous 929/2019/am0 - 26-3-2019
3 | 2732019 |mn.e(ensq) moms 929/2019/e.000 26-3-2019
4 | 2742019 | e (wndg) maoud 929/201%/6a000 2632019
s | 2752019 sil.e.(@Rdg) i 529/2019/3000 126-3-2019
6 | 2972019 |aL.a(aposnav) moud 48/20190a000 17-4-2019
7 | 3192019 |she(wwdg.) maud 1162/2019/6a000 26-4-2019
8 | 32212019 | stle(moddl) mme 1159/2019/g00%0 26-4-2019
9 326/2019 |sh.e(all) o 10/2019/aa000 3-5-2019
10 | 3302019 |maus 6090 agrvhgmsag 2 2016/aa000 |  8-5-2019
1 | 9042018 |ste(af) moud 86/201¥mpdmi, 17-12-2018
12 | 3412019 | ov..(af.) maud 25/2019/0wmmy 8-5-2019
13 | 350/2019 |sf.e(al) moud 28/2019@asaul. 20-5-2019
14 | 3372019 |ea(an) maus 742019/, 10-5-2019
15 | 33%/2019 |sfle(ah) maud 75/2019gu. - 10-5-2019

16 | 339/2019 |s.e.(aN) mmud 12/2019/ g, 13-5-2019
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3512019

1 2 3 4
17 | 3482019 si].;é.(n.ﬁ.)axmcsl3’2019!ag)nm. 14-5-2019
18 | 2942019 |sa(an) omid 132019 28-3-2019
nmqa‘&nommqm
19 | 3272019 |sne(ah) maud 732019, 652019
20 | 3292019 | sile(anl) mrd 36/2019/nputensiond. 27-4-2019
21 | 34412019 |sf.e(afl) maud 38/2019/poimims, 1852019
22 | 354/2019 |sN.&.(afl.) moud 11;20‘19_nm1;.q,am. 2452019
23 | 3552019 |se(all) momd ﬂzmgfmnmm. 2452019
24 | 3562019 |se(ah) mams 13«2019)m.mm. 2552019
25 | 2912019 |mhe.(aN) maus _3#;2019nm-mnr. 26-3-2019
26 | 3212019 |sna(an) mmd 49201906 conl: 12-4-2019
27 | 3282019 |safal) mmis 452019360 g0ak $4.2019
28 | 3332019 |sia(afl) wmt SO/2019/0a0-a0n 29.4-2019
29 | 334/2019 |sn.@(an) mave 36/2019/36:-a00: 22-3.2019
30 | 3532019 |sla(afl) mané 582019 6@m0-aoal 24—5';2019
3 | 31272009 |sna(an) mms 31;2019?,.@@0@@@@1 24-4-2019
2 | 3132019 s1.6{all) mms32fZO_19f st | 24-4-2019
33 &0.0.(af)) ot 22/2019agoca o, 21-5-2019




91

" (i} Reports of Various Institutions :

B0 MDA IMG - olagjadsiong
maud
idatio Muleanle
1 2 - '3 4
1 7 | omoa]l eness eowlal aflalgoy” - 2017-18 ondadla olenjods’
2 |osegrandes” 2017-18 | cuadaxilen n‘lé«k]odg‘
3 |ocang &gdnrro‘l 2001w coMD 2017-18 | andaie oagjodge
eanodol” a1y dleqjodgo
4 | wyesenguu” meiylencd madavay 2016-17 | andais dleqgfdge
eflelgai” : BHENBR B0
5 | eage madawayioy eflalgay’ 201617 | andede doqpdge |
' o OO0
-6 | asimiod aiaafav” efigiga 2016-17 | uudafia dlegpdy |
7 | camen B pbagurygead | 201617 | asdade degpsy’
AN DO 6B 6000 (&)daD)
8 | mimande asghwilaiad’ efidlgay” 2016-17 | andals degpdy”
9 |cann amlaonlgs” efidigoy’ ©2017-18 | cundeafes e adge
' o :  atimo03ayad
ctmi;f’mrgo '
10 | sovadled - apaviavi.apal. coang (2017-18 - | cuodasilen clegpadg’
eflalgon”
11 |coos Dol apal ceaseiay” 2017-18 | andaie dlegpdge |
apeafimlalss” saum aflalgo” HoMAREGe -
12 |emeg eqyg” oodowmiload ' aodala dlegfody”

IBAE fae0y od5dq)e0aud alldigo”

2017-18
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QU

1 2 3 4
13 |cang eayg’ aooafije savmenfoacg 2017-18 | andaiie dlmgatigo
e 0l enaaad aflaigou” adlmIadas g el
' ' oRgeaGo
14 | esog dlmomiay’ epal’ sagoday” 2017-18 | andafies Neppds’
efalgay” ' '
15 | qyio8 emof sadavaylons 2017-18 | andaile Neajpdge
ennodaflouioy” eflzlgay” BEMERSH S0
16 | slandae aglanlos didiay 12005-06 | apdae dleajods
efleigar 2006-07
17 | ameg soadeayods” savnela oo 201516 aBaild Flegjods”
aglmIBIT 8B a0l afleigny”
18 | 00000 daglourmy (@amy) eﬂm’lgﬂu“l - 201617 | ondeafles loajodgo
_ . SEMASIHPo
19 | osog eqg” ®0d aaaimo) -2016-17 | andaie, asmeea.dd
20 2 low dmum] efizlgad” ’
20 | cavop Squy cmoaams swaekioaf | 1996-97 | andadle aeqjody
033300008 eflagay” Qmcd
2013-14 .
wen
2l | ceng eqyg’ eaiwd anmavls’ 2015-16 | andafls dleqpdgo
B0da jeOauR hENSBHEo
22 mmg LD Mmo‘l 2017-18 adaafls olegjods”
S0 joomiad efcgar -
GBHAE FVOTUNKD o kTlaIGomI 2004-05 | andale olegpdge
23 |®Po@oypa nndutlen asxn amad BHANEABGo
| alletom emadajeonaun 2008-09
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4

eanamlul] eauddau”

1 2 3
24 | cang mootunIm aflanoss allaaw 2017-18 | cndale: oleqpds
| oNlaaum eamadajeoauad anelgay” .
25 |eans mverunsm aeenon asa 2010-11 | andade olenpdg
88 je0mu0d '
26 | cang Moundm aNd:ENew CaMD 2011-12 | andale tleajods”
' 82080 je0nHmd
27 | amog GRGON, OGN 201516 | andada Manjodgo
: | semeasgo aauwilg”
alegfdge
28 |eang apsoxny ﬂudqaenuaaej 2016-17 dadls
| n‘lmgacbgo
M Bhgo AXWG"
olagjodgo
29 |oang equg” eedapesiad 201516 | andwils dlegpdg
Gaodinjenand elalgus B
30 - [emng sayg” snNoicosay” 2015-16 | andémile oleapdy”
G080 ja0au0d aflalgay” :
31 | ecsemiod mflq}pehhn“ efalga” 2017-18 | ondads dlegpdge
SN A0
32 [omeg oagls Mdamoen emavicng] 2016-17 @l dlegjody
caun GenIIGnL ' .
33 |oaeg emivieng] assamiul 2013-14 geam dlaqlodge
aandol 2014-15. - EpalgTolagjodge
34 |esmop azossed pmavieng 201718 ssm olaapdge -

@RIG Glaq odge
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1 2 3 4 1
35 | sodmiay eamenivac & 201516 | andafia Aeqpds”
Af)oGaITHA0T PadEAIID 201617
esriauuigadony” eNalgad”
36 |omes gl @adaooayesd 2016-17 | awdmsdle: Mogjodge
| eflagay” ' EAMARHGo
37 |eanp golove madandoyayd 2017-18 | andaila diegjodge
eflalgaw” ' T SHEMARSGe
38 | o2eunnd ceairuse sandan” 2017-18 206 Meqods’
39 eH0g CqRG’ a1DWE] aaumels foacf "2012-13 | andadle Aenods’
| 63dg a0l eNalga”(@dalee)
40 | em0s a0l eflalgon” 2012-13 | ousdasiles 0legjods”
4] | a@a9lesnds mudqsmelouoel 2009-10 Aoy’ dleepods”
frile o
2006-17
oo
42 | @an3ome 0wl cudqreeineoe) 2016-17 | ondafla: oMo
43 | ceng quAQIe-RIUBIR! 2016-17 @by’ dleqjodge
foTle T 11 NS Mnm_aago
44 | 09180008 (UAGSAIIINE 2018 Bl n‘lqgofﬁg"
45 |caop cqyg anud @raf - 2017-18 | andale: olageds’
D30T 9|@ adlmoatay®

B3B3 je0md eflaigu’”
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Thursday, June 20, 2019

The following papers were laid on the Table:

L. (i) Papers.as per rule 166(1)

@B | apov.ond. . nﬂmaumm’lec@
maud| = maud ' — ' _
- onimud ]
1 2 3 4
|, |
L | 346/2019 | efe(agoagay)) maus 101/2018/enn00 14-6-2018
2 | 3522019 | s.e(awdg).) maue 1239/201%ea000 852019 |
3 | 3612019 |mne(andql) mos 1366/201%/aa000 27-5-2019
4 | 3422019 |sne(an) moud 26/2019amdan. 14-5-2019
5 | 3472019 . |snafan) maus 272019 @nsan. 18-5-2019 |
6 | 3502019 |eeian) e 79/2019/s0gens 25-5-2019
7| 3592019 | mhetan) moma 80/2019%sogry 25.5-2019
8 | 3742019 |sne(ah) mous 8/201%sogmy 31-5-2019
9 | 3752019 |eiefal) moud 82/2019/soga” 31-5-2019
10 3682019 |miaan) b Y2019 apaf & apadtoaas | 952019
| 3852019 |sle.(ah) mmb 72019 agaioman. 1-6-2019
12 310209 .o (n 1) ot 69/2019/gus, 30-4-2019]
13| a0 'w.a.(f;n.) maud 70/2019/gous 30-4-2019]
14 | . a.(all.) moud 352019/ g and. | 23-4-2019

314/2019

17/2020.
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15 1 3652019 |[efe.(afl) mnid 24/201% agyesden N d. 24-3-2019
16 3732019 | si.a.(afl) maud 4172019 agrdanniend, 29-5-2019
17 | 360/2019 | sle(all) oad SU201%as0-af 15-5-2019
18 | 370/2019 |sn.e(afl) mcmas 6012019.’0@9—5;3%_[‘. '30-5-2019
19 362/2019 |[e. a.(n.n) maxd 34/2019/ na)manq)wmam 22-5-2019
20 340/2019 |eft.@(an) naud 18f2019!ng)nn‘&n_nmﬂ 28-4-2019
(ii) Reports of Various Institutions :
' - olapdglen
@a TUR%a KTo -
maud S adnio " nuigdnie
1 2 3 4
A0 equg” Quurng” aRad) 3 :
1 Em«néswoaﬂm:remﬂgmi' . 2017-18 | andalle o’lcw:ﬁg’
VAT
2 |adme@ quemunom @Xwlg ol SUAY | eomas sqRaeang]
olaqgjodg” | .
- 2003-04
e’ aam“trmsmmg“ @nn2@ wga‘ﬁrm‘ '
G LI uleavmangias 2016-17 | andaile dlegjods’
' APRABTV] 30008 SALAIEIIPEM @dan] L, .
4 . NP 2014-15 saxuwlg” cleqjods”
e0E oM 2:lease anm'tah.rm
5 oaonuonds o A &] 201516 | andafle cleqpty
6 |emog mudquamniwods 2017-18 | csodesilan M HS UL
7 |emog cudqmenwmaes 2018

andadla dlaadg” |




Wednesday, June 26, 2019
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The following papers were laid on the Table :

(i) As per rule 236(3) :
a;oemomu(@mgss oﬂmauuoal
- ' CrUICNKTN Y '
aoeny’ Seig) tenoBs mond | suemuta maud
1 S 2 -3 4
XIV — moaymo wooymmad | 201617 | 1 40
V — aaoogge o@nmaje 2016-17 1 131,132
andomoafinlawoj 2017-18 5 17
IV — aauavaeage wo@sags 2014-15 4 -9
2015-16 5 61-80, 84
V1 — afagosyomis . - : )
' 201617 : 1 17, 72, 76-86
IX — meguxroimeenamaje 2017-18 2 6 -
wonaflequmae -
samaildazieTxyje
: : 2014-15 4. 7
I — gme@igo GRAKNIGe . _
2016-17 1 4, 6
V, - aeongEe HONMDA 2016-17 1 106-111, 113
andomafimiacioe 2017-18 2 107-111
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1 2 3 4
I — @l Guonsakmay 2015-16 5 12, 14
AENYMINDNO)o | 201718 2 18,19,20
" [ XTI — auagnogsavaime 2017-18 2 7-10, 12, 16-20
IX — megummosasmage 2016-17 1 . 6171
Winedlaaromaje '
samaldanosmnge
VI — aflgygjemiage aanslel 2016-17 -1 36, 40
amw}enog'lcwmqo . ) :
IX -~ magumi@ogaamaje 201516 5 21
WRBAN@IIMae S0IM o '
mldarsemayle
_ 201516 | 5 | 41,42,47,48
XIV — amsiome aony@Eaod ) a '
‘ ' L 2017-18 2 : 33, 34
[ — gaflgo guavoosakmae | . 2016-17 1 -| 30-32, 51-56,
O ETIMLMNYe 59-65
' 2014-15 4 54-60
) 2015-16 5 25, 29, 31, 54,
Vl—nﬂafsag,p@o ) 55, 56, 58
2017-18 2 61, 63, 64, 65
- | VI — afieygjeniae emelaj 2017-18 . 2 58
T eomovehgleasane : ' '
(i)As per rule 236(6) :

andatfid: pJudomm dleqjodgiacg aflwasowa

weneydmnm mmid MITHOH

_ Besio Aot {"/oan0a 1Mo
1 2 3
Lo 6ag).afB.{af)) Akkaf (cang

XLI— voovme 2016-17°

aHlq{low” mRaf’ madernad moaNewand

@89 180010 pflalgar) .
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1 2 3
XLVI — muogany 2017-18 |  @an@eesm (agartagasiafl) el
MYEHHIDTUGe CHUNOJa _
XXIX— gyadl - 2017-18 @RTCHDON TUIMNKTT] 5::00) tidhn]
(200" Ao} Al0GaaST)
XIV — eagaamalge 2018-19 HaDQRvan (Mrj’lrmm;"—mn) “Hdhef
_ @R asigo ag” ' {mamyad mnﬂrgjlgés Q0 aknfla”
ERHTAIOAID amaflaiiaaganad)
aodafimysago '
XVII — afizyoeyome, - 201819 | sarnmesam (modgfiaorstanl) mau,g
. o mallemoce, : -
" dhel, MoYIBe
XX] —-zammideasame | 2018-19 GRAYDOT TV B::005 ey
: {moauamla mublialallassmes”
_ dhaf)
XVII — aflagssorvs, 2017-18 SV QURMEAIDY Vdha [
@owlwmallemose, '
e, TVolPI0a
([ XXXVID -—dj;,mtma@mua 2017-18 ©QoIauoe Mgl
(coag oy’ elmoa savaekfpaaf
_ 3n3aJc0md elalgw)
XXXV —ayomvooend |  2017-18  auaKno® alegf _ .
: : (qsangw olglsams godaomyio”
_ eNdlgay) '
XXXV —ayaimvoweamdd|  2017-18 QoI Qighg
' ' : (ayad ampaf’ @alanaylod
Ganadsilowimy” eflpigan}
XXXVH —ayaiovomsmdd | 2017-18 ‘oKD Aldaf

(596893 Canmilud Smim) eNalgay)
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1. 2 .3
XXXVH —ayymavomesnd!  2018-19 QUYITUW g
' ' . (myegoaoqy enalign)
XXXVII —ayaxmoomemed | 201819 QYU Qdsg
. (saog eqyg” telsgemlgy
DO THAF 85984 a0 efalgun)
VI — gmileo oaImy ldrgf
' _ 201516 (enag oaimy, s e10af’ seoda;
XI — efgpeoamaje : crudgnico BCOaIKY0) '
AlRINId o
XI — sflgpeemage 2016-17 907" oaKny
nlBIQLS Yo ' _
[ XXT — ecin mdazoemo - | 2017-18 eaIn Midazosm Gldg
: : ' ' (a0DMAlott” B2 1aeMGRS B:0040810)
XVI — aasmdatmo 2018-19 oMy (o)) cung
B o .
XL~ mpogeusmod 2017-18 aaroysNWLN-Qogal (W) idigf
o : ' [@0gai aimnf; ansdeid ngeanmioalou
Udhaf (Gnkdg DAVEE),
BDaDCQDHDINE” cvdegy altaws’]
XXIX — ayadt 2017-18 ] e[
' {26y’ A snyaasetism
BSIR” Mo@SRIEN Aldgf)
XXV— aiglasomV 2017-18 a1 Aorom Al
atgladyog’ afleanoss/ '
MMt aflexnmndd
AaMmiQes coatdo
XVIII — apaiaymueney 2017-18
®alnje '
DBDRMICATNOYo :
XIX ~— aengomusonte 2017-18 ERORNNY HhGoMUBAMB (Hche|
XX — gpavmet 2017-18
almesnop
#4018 06M0)0 :
XXX — saaiyo 2017-18
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XXXV — waeailaqome

2016-17

1 2 3
XV — smngmmomm;' 2017-18 s:e._lsmmém“ Adng] -
XXIV — aamviele 2010-11 © A@OYIBjo SAMajiMidje Okdal
| emoviengiosaanie ' (a0 g0y’ & embwicers)
| @Jamnaesinnge _
XXIV——_—— amIdieje 2016-17 ama¥ieje SOMalEMNo Mldaf
amMWEnNgleHta0e : | (eang 009, &I5upgEl, o amlengl |
iaavatanie assmana) ennday; eang mia),
)mEg amIFlengl eesanla) eamnndar)
XXIV—omoslepe | 2017-18 omoRNeh teng]
amavlanglessinjo
pjanadlessane
XX — _tmosﬂé;a - 2018-19 OmIFIce SOMainje tldinf
amaviengleeMnn)o (oaaomc) amasengl geaamiw]
{aJanmilesaange emRdA; a3tV & caumicely;
' '_emg 2)2g0melog] ceaid
sausd; cang caresad amavlangl
AU amday’, e MLl
SO RNE) oMl serusdar, saog
200dAR) OMIVICIOE! CHUD IRV,
BAH0E ot AmIFIEng] ceaamiw)
gmndal)
XXX—aaaiyo 2017-18 B8} - SO PnIGRIATHOO}
' .
| XXI — owecfacvme 2016-17 . DEQURTVIWo BOEM Aldhnf
(NWE:»HIBY Qidal)
MEFUTVIDe SOEM m.ﬂ.cﬂ’

(woralamum aitqf)
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a2 iaod

1 p 3
XXII— ;e aflemums 2017-18 BEFRAVIDo S6em Q|
' ' (Mwasny ueef)
| XXXV — ossmimmo’ 2017-18 MEZRTVIDo BRED Akdnt’
{adsraIdcvam')
XXX — aowgsunome | 2010-11 DALLMUNLD DOGRS Q|
(@Bosstho - 6405)| | |
XXX — acyminwme | 2017-18 DOVZMNINDMN DOPSY U
XXXT—gunmocassemo 2017-18 @l (AH.G.) atan]
(608 MVomIDIM wIDWBE! allé:mum
338 a|BOaT)
XXXTX — apoin 3] 2011-12 ' ng)mém aemeipag” mmxﬁd - BRE,
' A lBUETUS Qen@'lmmi gcﬁea}jagéog“
XXXTX — ooua 3o 201314 @emAs, Meinlen paanygeng’
N N o

XXXIX — andaiy 3@ - 2014-15 aamas

LN ET ) PNe
XXXIX — apaieym 2015-16 anamds”

ALV 0]
XXXIX — opaiaye 2016-17 | apmdsn soemsoacf ruajd - ceog,

nlR@ g @ROMAG; OB, .. el ngyrd,
XXXIX — PDAUY® 2017-18 | amde asemeioan] orvaid - caog,

emdg; B afTu M, mfl.agyed,
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(ifi) The answers to the following questions along with the statements showing the
' reason for delay in submitting then}- on time were Iaid under Rule 47(2) :

Assembly Session Unstarred Question. Number
13 15 . 1026
14 10 12, 379, 5895
14 n 378, 617, 1707, 2041
4 13 1,113, 114, 1859, 1947, 1989, 2662, 3850, 3851,
- 3853
14 | 14 | 64,89, 153 156, 158, 734, 736, 747, 1580, 1669,
1688, 1695, 1713, 1752, 1757, 1758, 1878,1901,
1929, 1933, 1984, 1992, 2027, 2205, 2264, 2293,
2380
. Hlm‘sday, July 4, 2019
_The fﬁllowiﬁg papers were laid on the Table
{L.(5) Papers as per rule 166(1)}:
@D | afoul and. @ . qﬂémo:qmmhaﬂ
maud il maud , ool
1 2 | 3 | 4
1 | 38U2019 |she(emégl) mme 1312201%ac0 | 20-5-2019
2 | 38BY2019 | 32725mgmingrsag 22016/ameymas - | 2632019
3| 3672019 |se(an) o 20/2019@ndus. 30-5-2019
4 3822019 | .@(ah) mmsd 52201 ace. | 352019
5 372019 | sa(all) mniB37/2019/pcieiond, | 12-5209

1772020,
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1 2 3 4
6 | 3642019 |mla(an) o 2¥2019~geimnend. | 22-3-2019
7 | 3702019 |sfi.e(el) mmud 322019/ ag@aiend. 9-4-2019
8 3722019 | .6.(aR) manid 34/201%agadmiiond. | 20-4-2019
9 376/2019 | av.p.(@eaEl) maud 40/201%omonas 28-5.2019
10 | 3792019 |sflefan) mme 4272019 potmnend. | 29-5-2019
| 3802019 |se(afl) oG 432019/ pctenfiond. | 30-5-2019
12| 3972018 |sfhe(an) mous 4612019 gaimiens. | 8.6.2019
13 | 3982019 |efl.e.(af) mmid 4772019/ agetmims, 8-6-2019
14 | 3632019 |ene(af) mmd S4201%earacn) - | 24-5-2019
115 | 3782019 |sne(an) mous SS201%acarl | 2452019
16 #0.9.(agoagi?) maud SV2016/@pdan. | 27-1-2016
17 0.6.(afondaV?) mmid 742018 @edawl. | 27-2-2018
(#) Reports of Various Institutions - ) '
& . I aieq pdglang
“';?1'5 - Tunamo adaio - auiesnle
1 2 3 4
: _ :;Z‘;ﬁ mg:ﬂlmmamc@‘ 2016-17 - |andade dleq odGe eemaaage
2 |emng dlemus” N ‘

omIFIegl 6B Man@masm  2017-18  [andoalle: 916qjod50 @MeAG:Go
oetio afiglgow”

3. sqlav” (olg) avl. agod.
BIRANGB MIDE oo
dleqjods’ {oflvlammo;
Weands’ spomday)

4 lqpogaiad  eaodejenmad
[®0ad” sog eNaligay”

3

GREM LT SHo0NB  Olagjodgoe
amaiadeamd qUde9dd aufieala)
MSals) Hlagodge

2017-18  {aw@afia Mo jods
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1 2 _ 3 4

5 |ocaag avotrucany  2009-10  [andadie aegfadge @mEMaamgo
amlaudomie  segmyal E - '
D080 m; afaoin
NSV GhdBq]e0nad

6 [eoous dgoandiserad| 2013-14 [andade oleg jods”

' S0 6eE ellmgay’ ' :

7 |oeog . somsomodieng] 2013-14 andale  dlagpdge @O
allswaw emovlangl comal 2014-15 (oleqiodge '
algua) o

8 |eang golwo eawamiafeecd| - 2013-14  |andafle dleqfdge eemaadgo

o |emadqienand aflalgay” : ' _

"9 [@enoomo woaufl audgumerded 2018 [andaile, tlagjodg’
(apelye I& II) QII

II. The answers to the following questions along with the statements showing the

- reason for delay in submitting them under Rule 47(2) :

Assembly Session . Unstarred Question Number
13 10 3493 ‘
14 . 1 1348
14 13 "22, 2402, 2809, 3866
14 15 - 532
1. As per rule 236(6) :
adaleiayudomm dlagdslen afledatse
wmagydamom maud roomiaTe Qtdng | forunsaimo
UdnHo auemwld maud
1 2 | 3
_ : BRTOHDaN numrmm‘lmﬁms '
XXIX — @) 201314 Olenaf { ool
: qudislaNon seames” adg|)
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3

2013-14

AHAYEDEM  CUITITT e HIDY
Udnf (ea0g oqyg” dlamog]
arocdmiloud” (mgcrg"
nafisaoandnacy’ aavaie)

2014-15

FRIY@AD  TVINIBTLS 00y
Aol (emog caygd” olems
aruadmilon” @naf]
agydciewamioeag amajd)

2018-19

ARAY@EN  TVITUTW S B0@)
Udqf (edmag oqpg’ clemog]
amadadlous” a0
afBalewamioacy omuaiad) -

2018-19

TRAYDOD  TCOMUT e  HOGY
A (vamuarle:  quolal
aflam &emes” tida ')

2018-19

BRIV  TOIMUOTIE @y
Al  (emog  mveminim
BAmlewan eausdan’)

n— Nofmunom
‘BRSO, agelacd,
ARTULIT PESYHOTIOMROE

2018-19

1 ARy@am seruadou’)

RIY@ET  TVINUGH S @IBY]
()  qmgf  (mveaunom

XTI — gnisefov”

NIV Qg |

XXVII — aieions,
TUIMNKTRD T, rodoylorgasod-
3454

2018-19

201819

BRAYDEN TLIMKNTH B HI0Y0
(sxrocdorony” aqudeqie qulon
aﬂmmaasmmaago)

XXXV — ayanroswsasod-
2852

2018-19

@ERAY@DEN  AVINUGTAD 2004
Qs (@Rovas Mudeq] Bdar
wammi)

XXXVII — ayaivomeasdd

2018-19

AN Adhaf (oovlod-|
ooV, V). agml. '
a0s afieigol)




_ APPENDIX - VI _
STATEMENT SHOWING THE DETAILS OF BILLS PASSED, DATE OF INTRODUCTION,

AMENDMENTS RECEIVED, DATE OF PASSING Etc.

L}

. _Amendments received Number of
Date of g Members
sk, - _ introduction | B0 g icrer o © Lmr ."'fmml participated in the Date of
\ A ect/ o Subject/Seleck Clause : . - i
No Name of Bill of the Bill Select Committee Committee by discussion Time |Passing
| Ordin- | Cir-| Sub- | Cir- TRecom-| Clause | Before | After taken
ance |cula| ject/ | cula- | mintal [Consider|reference jreferenc : )
disap- | tion | Select| tion | gon .| w | eto (H.M}
proval Com- subject | Subject
motion mittee Commi Comnmity
tee e .
0. (%) )] [CHREIOIRCENY] 8 9 (10) )] a1z (13
The Kerala Medical : :
Education (Regulation and o .
. | Control of Admission to 2%-5-2019 103 103 | 99 9G 237 3 g 2:28 | 13-6-2019
1 | Private Medical Educational i :
Institutions) Bill, 2019 {Bill
No.192) o 1
The Kerala Appropriation
2 |(No.2) :
Bill, 2019 2-7-2019 - 2-7-2019
(Bill No. 204) 27 | %02
The Kerala Appropriation
3 |No.l) '
Bill, 2019 4.7-2019 13 1:32 | 4-7-2019
(Bill No. 205) . -
4 |The Kerala Finance Bill . :
2019 12-2-2019 991 99 o9 99 31l 13 316 | 4-7-2019
(Bill No.185) : -

£L01
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- APPENDIX-VII
SALIENT FEATURES OF THE BILLS

THE KERALA MEDICAL EDUCATION (REGULATION AND
CONTROL OF ADMISION TO PRIVATE MEDICAL
EDUCATIONAL INSTITUTIONS) AMENDMENT
' BILL, 2019

On the basis of the decision of the Government for regulation of admission
and fixation of fee to private medical educational institutions in the State of Kerala
and to provide for reservation of seats to ‘students belonging to the Scheduled
Castes, the Scheduled Tribes and other Backward Classes in medical educational
institutions, the Kerala Legislative Assembly had passed the Kerala Medical
Education (Regulation and Control of Admission to Private Medical Educational
Insstitutions) Act, 2017 (15 of 2017). In the judgement dated 2m November, 2017
pronounced by the Hon'ble High Court of Kerala in WP(C)No.30032/2017(D) and
connected cases, wherein the private medical educational institutions challenged
the provisions of the said Act, the Court struck down certain provisions of the Act,

. such as quorum for Committee meeting, power to fixing of .provisional fee,
provisisons for validating the provisional fee fixed, pfovision for entering
agreement with private medical educational institutions etc. Since the regulation
of admission and fixation of fee are two entirely distinct matters, the Court
observed that seperate committees are appropriate for each of these and also
directed to reconsider the structure of the existing ten member committee.

The Bill is intended to amend the Kerala Medical Education (Regulation and
Control of Admissien to Private Medical Educational Institutions) Act, 2017 in
tune with the said judgement of the Hon'ble High Court. '

THE KERALA APPROPRIATION (No.2) BILL, 2019

The Bill is introduced in pursuance of clanse (1) of Article 204 of the
Constitution of India, to provide for the appropriation out of the Consolidated Find
of the State of Kerala of the moneys required to meet the expenditure charged on
the Consolidated Fund of the State and the grants made in advance by the
Legislative Assembly in respect of the estimated expenditure of the Government
of Kerala for the Financial Year 2019-2020 '
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THE KERALA APPROPRIATION (No.3) BILL, 2019

The Bill is introduced in pursuance of clause (I) of Article 204 of the
Constitution of India read with Article 205 thereof, to authorise payment and
appropriation of certain further sums from and out of the Consolidated Find of the
State of Kerala required to meet the supplementary expenditure charged on the
Consolidated Fund of the State of Kerala and the grants made by the Legislative
Assembly for the expenditure of the Government of Kerala for the Financial Year
2019-2020

THE KERALA FINANCE.B]LL, 2019

The Bill seeks to amend the following enactments to give effect to the
financial proposals of the Government of Kerala for the financial year 2019-2020
as announced in paragraphs 255 to 269, 271, 274, 276, 278, 281, 282, 284 to
288, 290, 291 and 296 of the Budget Speech 2019-2020, namely -

L The Kerala Surcharge on Taxes Act, 1957 (11, of 1957), .
The Kerala Money.—Lender;. Act, 1958 (35 of 1958);
The Kerala Stamp Act, 1959 (17 of 1959); ‘
The Kerala Court Fees and Suits Valuation Act, 1959 (10 of 1960);
The Kerala Local Authorities Entertainments Tax Act, 1961 (20 of 1961); -
The Kerala General Sales Tax Act.I 1963 (15 of 1963);. '
The Kerala Building Tax Act, 1975 (7 of 1975);
The Keralé Motor Vehicles Taxation Act, 1976 (19 of 1976);
The Kerala Agricultural Inc_dmc Tax Act, 1991 (15 of 1991); -
. The Kerala Value Added Tax Act, 2003‘ (30 of 2004);

b O R I

S



APPENDIX-II
DETAILS OF CONT]NUATION OF DISCUSSION OF PRIVATE MEMBERS BILLS MOVED -

Media Workers Welfare Fune Bill, 2017.

ON 14-6-2019-
Sl ~ Name of the Bill | Member in Results
No| charge
1 | The Kerala Municipality (Amendment) Bill Shri R.Rajesh | Withdrawn by the leave of
' 2016 ' ' . the House
2’| The Kerala Indigent Widows Welfare and | Smi U Prathibha | Discussion moonciusive
Ptotection Assurance Bill 2016 , . '
3 | The Kerala State Local News Paper-Visual Shri K.Rajan Discussion inconclusive |

011
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APPENDIX -VIII
DETAILS OF BILLS REFERRED TO SUBJECT COMMITTEES AND REPORTS OF THE
SUBJECT COMMITTEES PRESENTED

By whom the

Subject Date of Date of - Date of
5L Name of Bill Date of Committee | reference to | meeting of | presentation Report was
No. Introduction | to which Subject | the Subject | of Report presented
. referred Committee | Comnmittee | _
(0 (2 3 (4 &) _(6) (N 8
1 The Kerala 28-5.2019 X 28-5-2019 | 28-5-2019 | 29-5-2019 | Minister for
Medical Healih, Sotial
Education(Registr Justice and -
ation and Control . Women and
of Admission to Child .
Private Medical Developinent
Educational
. Institutions)
Amendment
Bill, 2019
| __(Bill No. 192)
2 The Kerala 12-2-2019 | VIHIJoint | 28-6-2019 | 28-6-2019 | 1-7-2019 Minister for
Finance Meeting Finance and
Bill, 2019 oLV,IX, & Coir
X1v

(Bill No. 185)

- TIT



APPENDIX - IX

STATEMENT SHOWING THE DETAILS OF BILLS PUBLISHED AND DATE OF
CIRCULATION TO MEMBERS

[Excluding the Bills introduced during the Fifteenth Session}

S1. Name of Bill . ' Date of Date of
No. _ : | ' Publication " Circulation
¢} ] (2) : (3 (4)
1 The Kerala Pubhc Service Commission (AdditionalFunctions as 12-3-2019 26-5-2019
respects the Travancore-Cochm Medical Councils) Bill, 2019
(Bill No.186) .
2 | The Kerala Plantation Tax (Repeahng, Bill, 201%Bili No. 187) 19-3-2012 26-5-2015
3 The Kerala University (Alternate Arrangement Temporarily of the 14-5-2019 26-5-2019
Senate and Syndicatet) Bill, 2019 (Bill No. 189) |
4 | The Kerala Police{ Amendment) Bill, 2019 (Bill No. 190) 17-5-2019 26-5.2019

A A AR e

I.---.-‘----------- . -
L) et LEL LT YT )

Z1t



] 2 3 4
5 | The Kerala Municipality (Amendment) Bill, 2019 (Bill No. 191) - 21-5-2019 2652019
6 | The Kerala Panchayat Raj{Amendment} Bill, 2019 (Bill No. 193) 25-5-2019 27-52019
7 The Kerala Veterinary and Animal Sciences University- 28-5-2019 9.6-2019
(Amendment) Bill, 2019 (Bill No.194)
8 The Kerala Anganawadi Workers' and Anganawadi Helpers' 2}-6—2019 25.6-2019
| welfare Fund (Amendment) Bill, 2019 (Bill No.199) :

‘9 The University Laws (Amendment) Bill, 2019 (Bill No.200) 21-6-2019 25-6-2019
10 | The University Laws {Amendment) (No.2) Bill, 2019 (Bill No.201) 21-6-2019 26-6-2019
11 | The Kerala Madrasa Teachers' Welfare Fund Bﬂl. 2019 (Bill No.202) 22-6-2019 ' 27-6-2019.
12 | The Kerala Municipality {Amendment) Bill, 2019 (Bill No.203) 25-6-2019

30-6-2015.

el



APPENDIX -X - ' :
STATEMENT SHOWING THE DEMANDS ON WHICH DISCUS SIONS WERE HELD
AND THE NUMBER OF MEMBERS WHO PARTICIPATED IN THE DISCUSSION

Demand | Service to which | Minister in Charge/Minister | No. of Cut Motions | No. of . | Time
No. | Demand Related | Replied | | Members | Taken
who (H.M)
Participated '
in the -
Discussion
Received | Moved
and
Disposed
off _
1 2 3. 4 5 6 | 7
II Heads of States, _ _ _ 45 18 4Hrs 1
Ministers and ' ' Min
Headquarters Staff Chief Minister 24 16 16
HI | Administraion of ‘ '
Justice

BT




1 2 3 4 5 6 7
- XII Police 42 25 3 Hrs
X111 - Jails 24 9 - 44Min
X1V Stationery and : L - 33 19
Printing and Chief Minister 18
Other |
Administrative
: Services
XXXVII|  Industries Minister for Industries, 47 30 - 4Hrs
| Sports and Youth Affairs 22 8Min
XXXIX Power Minister for Power Minister| 29 20
for Electricity
A Goods and Minister for Finance and 48 22
Services Tax, Coir :
Agricultural
Income Tax and
: Sales Tax -
VI Land Revenue | Minister for Revenue and 43 19 _
X1 District - Housing 21 13 3Hrs
.. Distric S ' N
Administration 23 56 Min
. and _ '
Miscellaneous .
XXI Housing 21 16
XXVI Relief on
- Account of 25 16
Natural :

Calamities

ST1



Museums and Archaeology

1 2 3 4 5 6 7
IX Taxes on Minister for Transport 40 24
- Vehicles 4Hrs
XLI Transport Minister for Fisheries 47 32 26 2Min
XXX Fisheries Harbour Engineering and 43 - 31 :
: Cashew Industry
XXVIl | Co-operation | Minister for Co-operation, 47 22 o
- . _ . | 3Hrs
_ _ Tourism and Devaswoms | 22 59 Min
- XLII Tourism 46 19 _
XVIII | Medical and 51 31
Public Health | Minister for Health, Social _ ' 4 Hrs
XIX | Family Welfare | Justice, Woman and Child 39 . 28 18 20 Min
XLVI | Social Security Development 40 24
and Welfare _
XV Public Works | Minister for Public Works | 53 26
and Registration 3 His
XL Ports Minister for Ports, 40 24 24 -
37 Min

- 911



1 2 3 4 5 6 - 7
XXX Food Minister for Food and Civil| 50 27
' Supplies _ ' _
XXXI Animal Minister for Forest, Animal | 39 22 28 4Hrs
: Husbandry Husbandry and Zoos - 21 Min
XXXH Dairy ' 41 22
XXXIV Forest . - 40 21
XX11 Urban Minister for Local Self 50 -
Development - Governments -
XXXV Panchayat 42 - - 3 Min
XXXVI Rural - 40 -
Development
XVII Education, Minister for General 55 33 . 22 4 Hrs
Sports, Arts and Education 40 Min
Culture Z
XX Water Supply Minister for Water 42 30
and Sanitation Resources _
XXXVII} ©  Hrrigation ' : 41 26 27 4 Hrs
XXIX | Agriculture . | Minister for Agriculture 48 30 44 Min

A



1 2 3 4 5 6 7

VIII Excise Minister for Labour and 44 25
: ' Excise '
XXIV | Labour, Labour 40 25
Welfare and i
Welfare of Non-
Residents _ :

XXV Welfare of Minister for Welfare of 46 - 27 33 5 Hl:S

| Scheduled Scheduled Castes, ' 1 Min

Castes/Scheduled Scheduled Tribes,
Tribes/Other Backward Classes, Law, .
- Backward Culture and Parliamentary
Classes and Affairs

Minorities

g1t
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APPEND]:X - XTI

STATEMENT SHOWING THE DEMANDS PASSED WITHOUT
DISCUSSIONS
SLNo. |[Demand] "~ Service to which Demand Related Time Taken
_ No. ' ' (HM)
1 3 4
B I Statc Legislature |
.2 | Voo Stamps and Registration
3 | X Treasury and Accounts
4 XVl Pension and Miscellaneons .
5 XXm1 Information a_nﬂ Publicity 3 Minute
3 XXVIO -Miscellaneous Economic Services _
T XL Compensation and Assignments
8 XLV Miscellaneous Loans and Advances

17/2020.




120

'APPENDIX XII
DE'I_'AILS OF MOTIONS FOR LEAVE TO INTRODUCE

PRIVATE MEMBERS' BILL3 MOVED ON

(14-6-2019)
Sk " - .
N Name of the Bill Member in charge Result
0. .
1 -2 3 4
1 The Kerala Umverslty Prof. Abid Hussain Thangal | Discussion
(Amendment) Bill 2019 inconclusive
2 | The Kerala State Emergency_ Shri N. Samsudheen. 1 Discussion
Medical Aid Authority Bill, 2019 | inconclusive
3 [The Kerala Parking Regulatory|Shri Parakkal Abdulla Discussion
Authority (Constitution) Bill, inconclusive
2019 '
4 | The Kerala Agricuitural Fest, |Shri Anocp Jacob Discussion
Bull Riding, Bull Field | inconclusive
(Protection and Management)
Bill, 2019
5 |The Kerala Loudspeaker and|Shri V. P. Sajeendran Discussion
- | Light Pacility Workers Welfare| inconclusive

Fund Bill, 2619
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APPENDIX XIIT

" oo glmg’
1 63w 10WIMe 2 g
2 CaKGELIAmDa 1102 alnig”
"3 DOHOMTAR IR 8 afleng”
4 femid alRoDAUD0 30 antomg”
5 2i0CAIlaldBe 70 aheng”
6 EDMo @R 2B 0008 2 amg
7 D.80XDIEHS alomad 1 alog”
8 ' ARS1W MDA ' 887 allg” . -
0 DA SO GS 409 aimig”
10 aosniataued 916 a)amg”
11 G20 OUINNa) HSCOMY:US 19 along”
12 Naqpdg’ avadafemoe 22 oty
13 Nagods’ caatnemnm ) 1 ey
14 RSN |GBWo- alda) 163 sy’
15 WMo 3305 ahang’
16 mloamdansmedaso 829 alantg”
17 ’ mmm;omaa_mmmgas'a.m‘;o 100 atanig”
18 (@0 75 Mg
19 Qalul’ 32 aan’g”
20 wewsrionnioiajenwo 104 oy’
21 iyemaleao® ANl leasmo 12 alang”-
22  anolofg] 18 denitg”
23 @nianceleada mdamlaso” 28 ooy
24 | AROISNRLIRIM(REBUD 1 atenlg”
25 oo 3 edong’
26 AROIIBIHMMNO 7 Mo
B 8146 el

{135 oemgad 46 omig)
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APPENDIX -XIV

STATEMENT SHOWING CONSTITUENCY NAME AND PARTY
AFFILIATICN OF MEMBERS OF FOURTEENTH
KERALA LEGISLATIVE ASSEMBLY

_(AS ON 27-5-2019

Sl Constituency . Party Affiliation of
No. Name Name of Members « . Members
1 2 3 ' 4
1 Manjeshwar Vacant .
-2 Kasargod  -|Shri N. A. Nellikunnu Indian Union Muslim
' - © 7 League
3 Udma Shri K. Kunhiraman Communist Party of India |
: _ (Marxist)
4 Kanhangad Shri E. Chandrasekharan  { Communist Party of India
5 Trikaripur Shri M. Rajagopalan Communist Party of India
_ (Marxist) _
6 Payyannur ~ |Shri C. Krishnan Communist Party of India
_ : (Marxist)
7 Kalliasseri | Shri T. V. Rajesh Communist Party of India
' _ ' (Marxist) _
8 Tafiparamba | Shri James Mathew Communist Party of India
: _ ‘o (Marxist)
9  Trikkur Shri K. C. Joseph Indian National Congress
10 Azhikode | Shri K. M. Shaji Indian Union Muslim
' o League
il ~ Kannur Shri Ramachandran|  Congress (Secular)
_ ' Kadannappalli : '
12 Dharmadam Shri Pinarayi Vijayan Communist Party of India

(Marxist)
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Kozhikode North

Shri A. Pradeepkumar

1 2 3 4 .
13 Thalassery Shri A. N. Shamseer Communist Party of India
: : (Marxist)
14| Kuthuparamba |Smt. K. K. Shailaja Teacher| Communist Party of India
e (Marxist)
15 Mattannur Shri E. P. Jayatajan Communist Party of India
:  (Marxist)
16 Peravoor Shri Sunny Joseph Indian National Congress |
17| Mananthavady |Shri O. R. Kelu Communist Party of India
(ST) _  (Marxist)
18 | Sulthanbathery |Shril. C. Balakrishnan Indian National Congress
(ST) . ' ' '
19 Kalpetta  |ShriC. K. Saseendran | Communist Party of India|
" (Marxist)
20|  Vadakara  |ShriC.K. Nanu Janata Dal (Secular)
21|  Kuttiadi ~ |Shri Parakkal Abdulla Indian Union Muslim
_ ' League
22 Nadapuram Shri E. K. Vijayan Communist Party of India
23 Quilandy. - |Shri K. Dasan Communist Party of India
. (Marxist)
24 Perambra - |Shri T. P. Ramakrishnan Communist Party of India
(Marxist)
25 | Balusseri (SC) |Shri Purushan Kadalundi - | Communist Party of India
_ (Marxist)
26 Elathur Shri A. K. Saseendran Nationalist Congress
. Party '
| 27 Communist Party of India

(Marxist)
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Shri Abdu! Hameed. P.

| 2 3 4
28 | ‘Kozhikode South |Dr. M. K. Muneer Indian Union Muslim
' League
29 | . Beypore Shri V. K. C. Mammed Koya | Communist Party of India
' (Marxist) .
30 { Kunnamangalam |Shri P. T. A. Rahim Independant
31 Koduvally  |Shri Karat Razack Independant
32 Thiruvambadi |Shri George M.Thomas Communist Party of India
' - (Marxist)
33 Kondotty Shri T. V. Ibrahim Indian Union Muslim
League
34 Eranad  |Shri P. K. Basheer. Indian Union Muslim
League
35 Nilambur Shri P. V. Anvar Independant
36 | Wandoor (SC) |Shri A.P. Anil Kumar | Indian National Congress
- Indian Uni I
37 Manjeri Shri M. Ummer ndian Union Muslim
: . League
. " ) . ; . ll
38 | Perinthalmanna |Shri Manjalamkuzhi Ali Indian Union Muslim
' _ League
Shri T. A. Ahammed| Indian Union Muslim
39 Mankad )
_ ankada Kabeer : League
| 40| Malappuram  |Shri P. Ubaidulla Indian Union Muslim
' . League
41 Vengara  |Shri K. N. A. Khader Indian Union Muslim
League
42 Vallikkunno Indian Union Muslim

League
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3

Shri K. Krishnankutty

1 2 4
43| Tirurangadi  |Shri P. K. Abdu Rabb Indian Union Muskim.
. League
44 Tanur Shri V. Abdurahiman National Secular
. Conference
45 Tiror Shri C. Mammooty Indian Union Muslim
League
46|  Kouakkal  |Prof. Abid Hussain Thangal| oo Uion Muslim
' _ League
47 Thavanur DRr. K. T. Jaleel Independant
48|  Pomnani  |Shei P. Srecramakrishnan | oSt Party of India
- ’ (Marxist)

49! Thrithala  |Shri V. T. Balram Indian National Congress
50|  Patambi |Shri Muhammed Muhassin P. | Communist Party of India
st|  Shomur  |ShriP.K. Sasi Communist Party of India

’ o {Marxist)
' s , Communist Party of India
2] 0 :
5 _ ttapalam Shri P, Unni (Marxist)
' - . .. Communist Party of India
K 1 K. V.V }
53 ongad (SC) |Shri K ijayadas (Marxist)
54 Mannarkkad Shri N. Samsudheen Indian Union Muslim
_ League
55 Malampuzha | Shri V. S. Achuthanandan Communist Pa}'ty of India
_ . {Marxist)
56 Palakkad Shri Shafi Parambil - Indian National Congress
: ndi
57| Taur(SC)  |Shri A. K. Balan Communist Party of India
. (Marxist)
58 Chittur Janata Dal (Secular)
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1. 2 3 4
. C ist Party of India
59|  Nenmara |Shri K. Babu ommunist Farty of India
' . . _ (hda:nst)
' ist Party of Indi
60 Alathur  [Shri K. D. Prasenan Communist Party of India
~ (Marxist)
o C ist Party of Indi
61 | Chelakkara (SC) |Shri U. R. Pradeep ommunist Farty of India
_ _ (Marxist)
. ., § Communist Party of India
62 Kunnal_nku]am Shri A. C. Moideen . Y ist) -
o e ist Party of Indi
63 . Gumvayoor ~ |ShriK. V. Abdul Khader | munist Party of India
: _ ‘ ~(Marxist)
' Communist Party of India
| - ' i I
64 Manalor Shri Murali Perunelly ( ist) “
65 | Wadakkanchery |Shri Anil Akkara Indian National Congress
66 Oftur Shri K. Rajan Communist Party of India
67 Thrissor | Shri V.'S. Sunit Kumar Communist Party of India
68| Natika (SC) |Smt. Geetha Gopi Communist Party of India
69 | Kaipamangalam |Shri E.T. Taison Master | Communist Party of India
N - f -
70 | Irinjalakuda  |Prof. K. U. Arunan Communist Party of India
: _ (Marx:st) _
71 Puthukkad Prof. C. Raveendranath .| Communist Pa-rty of India
_ ' : (Marxist)
72|  Chalakudy  (ShriB. D. Devassy Communist Party of India
(Marxist)
73| Kodungallor  [Shri V.R. Sunil Kemar | Communist Party of India
74 | Perumbavoor | Shii Eldhose P. Kunnapillil

Indian Nationa] Congress
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75 Angamaly -} Shri Roji M. John Indian National Congress
76 Aluva Shri Anwar Sadath Indian National Congress
- - dian Uni im -
77| Kalamassery St V. K. Ebrahim Kunjo Indian Union :’I“Shm -
78 Paravur Shri V. D. Satheesan Indian National Congress
o Communist Party of India
A’ Shri 8. 8
79 ypeen S. Sarma ist)
80 Kochi Shri K. J. Maxy Communist Party of India
_ {(Marxist)
. ist .
81 | Thripunithura |Shri M. Swaraj Communist Party of India
: _ {Marxist)
82 | - Emakulam. ' |Shri Hibi Eden Indian National Congress
83| Thrikkakara  |Shri P, T. Thomas Indian National Congress
84 | Kunnathunad (SC) | Shri V. I°. Sajeendran _ Indian National Congress
85 Piravom Shri Anoop Jacob Kerala Congress (Jacob)
86 | Muvattupuzha |Shri Eldlic Abraham Communist Party of India)
— N P ' .| Communist Party of India]
87 | Kothamangalam' | Shri Antony John _ (Marxist)
st P .
88 | Devikulam (SC) |Shri S. Rajeridran Communist Party of India
(Marxist)
80 | Udumbanchola |Shri M. M. Mani Communist Party of India
. . : (Marxist)
90 Thodupuzha |Shri P. J. Joseph Kerala Congress (M)
91 Tdukki Shri Roshy Augustinie Kerala Congress (M)
92 Peerumade Smt. E. §_ Bijimol

1772020,

Communist Party of India
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1 2 3 4
93 “vacant
94 | Kaduthurathy |[Shri Mons Joseph * Kerala Congress (M)
95 Vaikom (SC) . Smt. C. K. Asha Communist Party of India|
. ist P, f Indi
96 |  Etumancor  |Shri K. Suresh Kurup Communist Pacty of India
. (Marxist)
Shri Thiruvanchoor - .
97 .Kottayam Radhakrishnan Indian National Congress
98 |  Puthuppally | Shri Oommen Chandy Indian National Congress
99 | Changanassery |Shri €. F. Thomas Kerala Congress (M)
1007  Kanjirappally |(DR. N. Jayaraj Kerala Congress (M)
101 Poonjar Shri P. C. George Independant
. _ . Indi
102 Aroor Shri A. M. Ariff Communist Party of India
. ' (Marxist)
103 Cherthala  |Shri P, Thilothaman Communist Party of India
’ . . - P d.
104/ Alappuzha  |DR.T. M. Thomas Iseac | COMMunist Party of India
. {Marxist)
. Communist Party of India
105 A Shri G. Sudh
mbalappuzha Sudhakaran ist)
_ . Nationalis :
106 Kuttanad Shri Thomas Chandy ationalist Congress
_ Party
107 Haripad Shri Ramesh Chennithala | Indian National Congress
108) Kayamkulam |Smt. U. Prathibha Commaunist Party of India
_ _ (Marxist)
-
109 | Mavelikkara (SC) | Shri R. Rajesh Communist Party of India

(Marxist)
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(Marxist)

1 2 3 4
C ist Party of Indi
10| Chengannur | Shei Saji Cherian ommaunist Party of India
_ (Marxist)
11 Thiruvalla Shri Mathew T. Thomas Janata Dal (Secular) -
. p : ist P f Indi
12 Ranni Shri Raju Abraham Communist Party of Indha
_ (Marxist)
. : ist Part; i
113 " Aranmula Smt. Veena George Communis ) y of India
: {Marxist)
1i4 Konni Shri Adoor Prakash Indian National Congress
115/ Adoor (SC) _ |Shri Chittayam Gopakumar |Communist Party of India
16 Karunagappally |Shri R. Ramachandran Communist Party of India| .
i} Communist Marxist
17 Chavara Shri N. Vijayan Pillai Party Kerala State
" Committee
118 | - Kunnathur (SC} | Shri Kovoor Kunjumon Independant
- : | Communist Party of Indi
119]  Kottarakkara |Smt. P. Aisha Potty st tarty of Tncia
(Marxist)
120| Pathanapuram |Shri K. B. Ganesh Kumar Kerala Congress (B) -
1217 Punalur Shri K. Raju Communist Party of India
- i lakk .
122 | Chadayamangalam :Z?n Mo an Communist Party of India
Communist Party of India
123 Kundara Smt, J. Mercykutty Amma " (Marxist) |
. C ist Party of Indi
124|  Kollam |Shri M. Mukesh " ommuiis: Farty of ndia
: {Marxist)
o _ Communist Party of India
Eravipuram Shri M. Noushad
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12& _ Chathannoor ~-18hri G. 8. Jayalal “+Communist Party of India
27(. " Varkala  [Shri V. Joy | Communist Party of India
O _ _ . - (Marxist)
|V S gy e . Communist Party of India
128, ~ Attingal (SC) | _ Shri B. Satyan ._ (Marxist)
- 1129 'Ch"a(y;'g‘)“z"“ ShriV.Sasi | Communist Party of India
130] ° Nedumangad Shri C. Divakaran - Communist Party of India
Vamanapuram | Shri D. K. Murali Communist Palrty of India
T - S (Marxist)
Kol " ~|Shri Kadakampally | Communist Party of India
ak Surendran ~ (Marxist)
133 Vattiyoorkave  [Shri K. Muraleedharan - | Indian National Congress
134 Ih"_p“::f““ Shri V. S. Sivakumar Indian National Congress
1135 Nemom Shri O. Rajagopal’ Bharathiya Janata Party
|136|  Aruvikkara  |Shid K. S. Sabarinadhan | Indian National Congress
137(  Parassala  |Shri C.K. Hareendran = | COMmMunist Party of India
T o | Communist Party of India
8 o .B. "
13 | Kattakkada Shei 1. B. Sathecsh T Marist)
139 Kovalam Shri M. Vincent Indian National Congress
140 Neyyattinkara |Shri K. Ansalan Communist Party of India
_ . (Marxist)
141 { Nominated Member | Shri John Fernandez Communist Party of India
' _ (Marxist)
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